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[MR. DEPUTY-SPEAKER in the Chair]
[Translation]

SHRIGEORGE FERNANDES (Muzaf-
farpur): Mr. Deputy Speaker, Sir, before
speaking on the Budget, | would like to
submit something. Just now, | have received
a message from the Chief Minister of
Nagaland that Minister of State in the Minis-
try of External Affairs is Camping there since
yesterday ...(Interruptions)

[English) .

MR. DEPUTY SPEAKER: Shri George
Fernandes, now we take up the discussion
on the General Budget.

(Interruptions)
[ Translation)

SHRI GEORGE FERNANDES: Since
the Rajya Sabha elections are to be held
there...**

[Cnglish}

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (Shri Santosh Mohan
Deb): Sir, this should not go on record.

[ Translation)

SHR!I GEORGE FERNANDES: Why
should it not go on record. Why not ...(Inter-
ruptions)

[English)

MR. DEPUTY-SPEAKER: This is not
the proper time.

[ Translation)

SHRIGEORGE FERNANDES. Foreign
Minister was there. Chairman, Delegation

was here. They were 1o be invite for lunch....

(Interruptions)

[English]

SHRI SANTOSH MOHAN DEB: What
do you mean ? Don’t judge people by your
standard. (Interruptions)

14.55 hrs.

GENERAL BUDGET, 1992-93- GENERAL
DISCUSSION DEMANDS FOR GRANTS
ON ACCOUNT (GENERAL), 1992-93
AND
SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1991-92

[English]

MR.DEPUTY-SPEAKER: Now we shall
take updiscussionon tem Numbers 1910 21
together. The time allotted for the discussion
on General Budget is 12 hours.

Motions moved:

“That the respective sums not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
in the third Column ofthe Order Paper
be granted to the President out of the
Consolidated Fund of India, on ac-
count, for or towards defraying the
chargers during the year ending on
the 31st day of March, 1992 in re-
spectof heads of demands entered in
the second column thereof against
Demands 1027, 29, 30,3210 89, 91,
9310 98."

“That the respective supplementary
sums not exceeding the amount on
Revenue Accounts and Capital Ac-
count shown in the fifth column of the
Order Paper be granted to the Presi-
dentout of Consolidated Fund of India
to defray the charges that will come in
course of payment during the year
ending 31st day of March, 1992 in
respect of the following demands
enteredin the second column thereof.

DemandNos.1,2,4,5,6,7,9,11,15,
16,17, 18, 19, 20, 24, 25, 26, 27, 30,
34, 36, 38,40, 41,43, 44,47,49 51,
52,54,58, 60, 62, 65,67, 70, 76, 78,
79, 81, 83, 84, 85, 87. 89, 93, 94, 96
and 97.7

** Expunged as ordered by the chair.
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MR. DEPUTY SPEAKER: Now Shri

Atal Bihari Vajpayee to speak.

[Translation)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): Mr. Deputy Speaker Sir, | am
initiating a debate on Budget proposals. This
is the second Budget presented by hon.
Finance Minister. | do not hesitate to admit
that he has worked hard to prepare this
Budget and very cleverly prepared these
Budget proposals. On that day-when he
presentedthe Budget people were very much
fascinated. People who watched Budget
discussions on T.V. were also quite im--
pressed. But no attraction is ever lasting.
People very soan realised the reality.

When people come out of the false
impressions created by his Budget speech,
they found that the facts were not only differ-
ent but even worrisome.

All Budgetsw and specially the Budget
presented in such circumstances must meet
the demands of two challenging problems -
inflation and increasing unemployment There
is no denying the fact that inflation graph
which had lowered a little is again on a
upward trend. During the last twenty five
days the inflation rate has again increased
by 1% but it seems that it would further
increase.

The Hon. Finance Minister is silent about
solving the rising unemployment problem.
Only exit policy has been mentioned but
there is no mention of entry policy. Appre-
hensions are that even the employed will
become jobless. New labour force will come
into the market in search of jobs. We want to
compete with the World-market and for that
we want to produce good quality products
with the help of new technology. The total
effect of following this policy would be that
the number of people employed in organised
sector would decrease. Sick industrial units
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are being closed and some units are such
that there is no other alternative and these
are also on the verge of closure, but | would
discuss it afterwards. However, it is clear
that people would be rendered jabless,

The Finance Minister has announced
renewal fund. ltis a

15.00 hrs.

Right step. But the problems of which
we were a pprehensive and even the Fi-
nance Minister has admitted to it and has
said that though temproarily India nas man-
aged to come out of the economic crisis, but
it has notyet completely tatckled this difficult
problem. He has asked for a time period of
three years to achieve this. Who can wait for
three years. Are those unemployed Youths
who are on the roads in search of jobs can
give him the time. People like jnbless la
bourer, landlews labourer, the downtrodden
and people belonging to scheduied castes
and scheduled tribes, which have been
deprived of jobs and are in search of liveli-
hood for many years, see on ray of hope in
this Budget. They have to wait for three
years? i could not understand that why the
Finance Minister has referred to a period ot
three years. This is a demoratic country and
price rise and unemployment will give riseto
the social unrest and discontentmen! and
people would come 0w cn the roads tafight
for their rights. Then how they would be-
asked to keep patience and wait for this long
period?

Mr. Deputy Speaker, Sir, it is good that
now we are openly discussing the y ~onomic
policies. These are now being v »wad as
economic_policies not as a part of politica!
process. Till now these policies were influ-
encad by politics for sometime. The Finance
Minister himself was inveigled when in the
other house he stated that V.P. Singh-Gov-
ernmentand Chandra Shekhar Government
alone were responsible for tha present
economic crisis in the country. In his previ-
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ous speech he had said that we all are

responsible forthe present crisisand | agreed .

to it but those who remained in power for
such a long time are more responsible for it.
Those who have never been power, should
not be blamed at all.

Today even the Finance Minister can be
asked to give explanation. During Janata
Rule he had béen the finance secretary and
so during the years that followed 1970,
country progressed. All these problems
started during 80's. The present Finance
Minister was the Governor of Reserve Bank
at that time. Afterwards he had become
Chief Economic Advisok He used to advise
out friend Shri Chandra Shekhar on eco-
nomic matters. | do not know what advises
he used to give.

SHRI CHANDRA SHEKHAR (Ballia):
He will tell himse!f.

SHR! ATAL BIHAR! VAJPAYEE: No,
you may alsc tell something ir this regard.
Now Shri Manmohan Stingh is cur Finance
iviinister. What was his role till now? The
Government of Vishwanath Pratap Singh
and Chandra Shenkhar alone can not be
blamed for this. Wa can not accept it. This
situation has come due to reckless spending
and loans.

| have got a letter written by the then

Finance Minister and who is the President of
India at presant. | do not want to read it. He
has stated in'that letter that till the year 1970
the pace of our economic progress was very
high. He has quoted the figures regarding
production of foodgrains, Industrial progress
and growth of the industrial production. The
crisis came afterwards. Don't blame anyone
for that, the policy of takmg large loans has
disrupted our economic policies. | am using
politics in a narrow sense. Economics is a
part of politics in real sense but the situation
has grown. worse due tq using this economic
policy tofulfil one's party’s motives forerning
cheap pcpularity. Keeping in view the elec-
tions. This has worsened the situations. | feel
very astonished that how can we spend
more thar we earn. But this decision was
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taken. State Bank had been given the re-
sponsibility of taking the loans -for which
there was no need.at all. What is the state of
ourbanking system. | do not want to discuss
whether the decision of nationalisation of
Banks was right or wrong but as .a result of
doing it in hasty manner our banking system
has become a workhouse of inefficiency.
Even withdrawing money from bank has
become atedious job. To getpayment ofthe
money which has been sanctioned by the
Government as loan is a difficult-job indeed.

SHR!BHOGENDRA JHA (Madhubani):
You are not among the people who collect
large amounts of money. How can this prob-
lem of withdrawing of money from bank had
arisen?

SHRI ATAL BIHARI VAJPAYEE: But
some of my supporters do this work. They
come to me complaining about this very
commonly. If the people working in the
nationalised banks do not realise that Gov-
ernment had nationalised the baniks to fulfil
some social objectives then the policy of
nationalisation cannot succeed and some
thing has happened. This policy has affected
ourdecisions so badly thatit has bankrupted
this nation almost totally. Our Finance Minis-
ter now claims the situation has slightly
improved. Since he has gained enthusiasm
as his shoulders are high and it seems he is
ready to face the crisis. But there is no logic
in fighting verbally in this House. The serious
problems which should be seriously tackled
and solved are bsfore us. His - >eech and
Budget proposals do not provide answers .0
these serious problems. How would we solve
the problem of increasing unemployment?
Small scale industries can play a vital role in
this direction and they are doing so. If we
compare the large scale industry and small
scale industry interms of capital investment
than small scale industries provide six times
more employment than its counterpart. They
also make contribution in eaining foreign
currency by providing forty per cent of its
finished materia! for export purposes. But
after the commencement of this new eco-
nomic policiese of ending the systems of
quota licence ans permit which has been
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welcomed what would be the future of this
small scale industry? Now new foreign
companies are coming to participate and
they demand that there should not be any
reservation of articles for production by the
small scale industries.

Qur country has been following this
policy of reserving some articles for small
scale sector for many years, though this
policy has not been followed sincerely. For
example, take the case of soaps. These
things can also be produced in small scale
industry? Does the decision had been taken
that soap should only be produced by small
-scale industry but than large scale industry
had not been stopped from manufacturing
soaps which should have been done in a
phased manner. They should have beentold
that they shouid not produce such small
things they should take initiative in sphere of
power generation or setting up steel plant or
manutacturing of machinery and leave the

sphere of ‘soap production for small scale .

. sector. This should have been done in a
phased manner. But it did not happen. Now
we have even to think for reservation.

SHRI MANI SHANKAR AIYAR
(Mayiladuturai): Sir, may | ask a question?

SHRI ATAL BIHARI VAJPAYEE: Cer-
tainly.

SHRI MANI SHANKAR AIYAR: Shri
Karsan Bhai Patel is also a soap marnufac-
turerin the area of small scale. He manufac-
tures Nirma......

They competed with the Lever Com-
pany and brought the market of products like
surf and soaps down. So much so that the 2/
3 of the market of these products is in the
hands of Shri Karsan Bhai Patel who de-
teated much millionaire. What is the need of
reservationthen? You should help each and
everyone, it will enable the people at lower
level to rise automatically.

SHRI ATAL BIHARI VAJPAYEE: Mr.
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Deputy Speaker , Sir, it a big indian industry
in place of a big foreign industry poses a
threat to the small industries, will the Gov-
ernment propose 1o follow this policy? That
day i had submitted that we neither want the
monopoly of the Government nor the mo-
nopoly of the private companies... (Interrup-
tions)...

SHRI MANI SHANKAR AIYAR: 1t is not
an attempt to establish monopoly, there are
small industries as well ... (interruptions)...

SHRI ATAL BIHARI VAJPAYEE: Mr.
Deputy Speaker, Sir, Shri Aiyar has abroad
outleok. So, he cannot understand such a
simple matter. | do agree that the small
industries should aiways be prepared for
competition, but first they should be made
competent enough to compete and should -
also be provided adequate resources. 95
per cént of the total sinall industries are tiny
industries. It apppears that medium indus-
tries have swallowed the small scale indus-
tries. Now you would say that it is good if
medium industry is daveloping. An amount
of about Rs. 65 lakhs is invested in it; but
where will one go who has invested Rs. 5
lakhs? What will happen to self employ-
ment? Wil the idea of laying a natwork of
small scale industries remain just an imagi-
nation? Even smail incusines are becoming
sick. A large number of small industries are
closed. There is none to think about them.
Money is blocked in those industries. They
also have land in their possession. The
workers who were employed in them have
not been able 10 get empicypete in any other
indusiry. Because the methods being
adopted by other industries for production
proposes are the same with which they want
to compare. How will the,small scale indus-
tries prosper? Does jhe Government mean
by liberalization thaf the small industries
should be left on the mercy of God. What will
be then its consequences on social life? f a
weavei commits suicide, it wili sand down a
wave of discontern throughout the country,
But this is happening today. Therefore, a
change is nécessary, but with this change
continuty must be there. Change always
has a rhythm. It should not sufter jerks. It
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should be smoath. | do know that the hon.

Minister of Finance likes ‘Jhatka’ and ‘Hal-

ali', but the rhythm of development should

not break and this breaking. The harsh voice
of the hon. Minister of Finance and even
more his harsh policies are breaking the
rhythem of the'music. | am surprised to see
that our country is in utter economic crisis
after allwho is responsible for that? After all
who decides the economic policies? Un-

doubtedly, the political leaders are at fault .

Are our economic advisers, who are perma-

nent advisers not guilty? There are 5-6 per-

sons who are generally shifted from one
office to another. Sometimes one of them is
shifted from North Block to Prime Minister's

Secretariat and the other from there to North

Block and some other shifted to Planning

Commission.

SHRI SOMNATH CHATTERJEE
(Bolpur): Some one goes to IMF.

SHRI ATAL BIHARI VAJPAYEE: Yes,
Some one goes to IMF.
LBl d

S$HRI NIRMAL KANTI CHATTERJEE:
Why did you forget that?

[ Translation)

SHRI ATAL BIHARI VAJPAYEE: | did
not mention deliberately so that you may
remind me.

[English]

SHRINIRMAL KANTICHATTERJEE: |
will not say away from that.

[ Translation)

SHRIATAL BIHARIVAJPAYYE: | would
like to take you with me.

SHRI SOMNATH CHATTERJEE: Eve-
rybody wants company they as well as you.

SHRI ATAL BIHAR!I VAJPAYEE: Mr.
Deputy Speaker, Sir Government has been
holding negotiations with GATT. Govern-
ment has also beentrying to convince World

CHAITRA 3, 1914 (SAKA&V (

. Demands 1006
n.), 1991-92.

Bank and IMF. about its stand. Who are the
parsons holding negotiations and what is
this negotiating strategy? We are not among
those persons who suggest not to hold talks

" or we are not among those who reject Dun-

kel proposal without going into its merits or
demerits. As | had submitted on that day,
there are certain things in the proposal to
which we cannot agree. Justas Americacan
not agree to open its doors for our textiles
and if they have right to close their doors we
also have right to take measures for our
development. However, | am talking of our
negotiating strategy, our strategy is notgood.
We. should offence-defence strategy we must
pressurise them were we can and we must
agree where we are required to do so. But
this is not happening. Are the same officers
involved in negotiations who look for a suit-
able job in IMF in future. | am not levelling
any allegation against anybody. But | regret
to say that though there are very talented
and wise people in the administration of the
country... (Interruptions) yet they have not
done justice to the country. Now every Fi-
nance Minister cannot be an economist like
Shri Manmohan Singh, he is just the repre-
sentative of the masses.

[English]

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): | think it is most un-
fortunate if you are implying that officers who
have served Government of India had loyal-
ties to any institution outside this country. |
can say with full confidence that | know most
of the officers who have sarved this country.
I think this is a most unfair charges (/nterrup-
tions)

SHRI BHCGENDRA JHA: Not all of
them. Only most of them.

[Translation)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Deputy Speaker, Sir, | am not levelling any
charges against anybody but | am making
general remark which cannot be neglected.
Hon. Minister of Finance, not only the politi-
cal leaders but whether the officers who
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support them at avery step are also respon-
sible for the present economic crisis. | have
been observing how private sector is being
run. | referred to this thing one day also. We
have been observing the same thing in Uttar
Pradesh, Rajasthan and Madhya Pradesh |
am not raising my finger on the patriotism of
our officers. But there is a convention of

appeasement, in this country. We mustwarm

them against their wrong acts. | do not say
that the officers would not safeguard our
interests but sometimes the ditference of
opinion is such that we lose the sight of the
vital interests.

Mr. Deputy Speaker, Sir, now the policy
of liberalisation and new taxation policy have
been introduced. Proposals to bring about
structural changes are being talked about.
The policies of the Government are being
changed. But whether the people have been
mentally prepared to accept these modified
pblicies and the new tax system. Is the hon.
Minister ot Finance confident that the indus-
trialists capitalists and other wealthy people
who used to play tricks and used of to sup-
portthese tricks on the pleathaat the ratetax
was too high to pay by anybody honestly.

Would not say the same thing now and
would they pay tax honestly? Willthe admini-
stration make the procedure of recovering
taxes more stringent? Our is a large country
and it is not that we have not make any
economic development during all these
years. But in such a large country there are
only five thousand people who come under
the category of those who earn more than
Rs. five lakhs per annum from tax point of
view. Once a capitalist said that he has paid
about Rs. 95,000 as tax in one year. Similar
was the situation in Mexico and in Brazil. But
the situation changed in Mexico as there
came a President who acted strongly. Monay
of Mexico used to be taken and deposited in
American banks. The figures given by the
American banks in this regard are astonish-
ing. Ten big industrialists were put behind
the bars. | do not want any pweson here to
be put behindthe bar. Does the hon. Minister
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of Finance not understand as to what will
happen if the industrialists do not react to the
liberalisation of 40% reduction in tax limit?
How will the procedure of recovering tax be
made strict? Now no exemption should be
given. Setting up an industry in the country
is not an obligation on anyone. Making con-
tribution on the economic development of
the country is only performing one's duty. |
had read somewhere that the hon. Minister
of Finance discussed discussed the matter
with Swiss Bank authorities and when the
matter of foreign exchange came up, the
Swiss authorities said that the problem was
not that-of the shortage of foreign exchange
but that of the money being deposited in the
foreign banks. Now the policy has been
liberalised. Will the industrialists, traders,
capitalists give a wrong response to this
liberalisation? Now the tiger has been freed,
it is now unchained tiger and if the animal
jumps in right direction then it is alright but |
am concerned that it may not become ma-
neater. Keeping thic aspect s in view the
Government should remain cautions.

Mr. Deputy Speaker, Sir, | was submit-
ting to you that rich people are not ready to
pay tax. What is the total number of taxpay-
ers? During the year 1990-91 about 5000
people had shown their yearly income more
than rupees five lakhs. But the Tata Com-
pany has manufactured a car of new model.
The cost of this car has been fixed at Rs. 5
lakhs. About 6000 people have already
registered their names as perspective buy-
ers and have paid Rs. 25000/ - in advanceto
purchase it. | am unable to understand this
situation. (/nterruptions)

Mr. Deputy Speaker, Sirin the speech
Idelivered on August 5, 1991 | had said thrae
things. | had submitted that over-invoicing of
imports under- invoicing of exports and
smuggling of gold are responsible for the
present economic crisis. So far as over in-
voicing of import and under invoicing of
export is concerned, the Government have
not acted upon the suggestions | had given.
The Government would say that it was liber-
alised everything . However we will have to
maintain a strict balance as to how much we
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--ymport and how much we export we should
‘make and nobungling should take place. We
‘must take some steps to ensure that the

export-import trade is carried out honestly,
However | am glad that the hon. Minister of
Finance has accepted our suggestion of
issuing gold bonds. Wa tried to make him
understand this point but he did not accept
the proposallast year. But it was very essen-
tial to stop the smuggling of gold. Those
NRIs who wani to come here should be
allowed to bring with them with a reasonable
customs duty. This suggestion was made
las! year but in has been accepted now.
Better late than never. But | am afraid that he
may notgo astray again. Mr. Deputy Speaker,
Sir, goid is in large guantity in the country.
Now gold bonds are being issued. People
have been allowéd to bring gold and it has
created problem in the Hawala market.

There is furore in those countries from
where gold was smuggled. In foreign coun-
tries the prince of gold has decreased and it
willfalifurther . We havs calculated that now
an Indian will have to pay Rs. BOO less forthe
purchase of every 10 gms of gold. This has
happened within twenty five days. If we
calculate the total saving in purchasing one
tonne of gold it will accrue to Rs. 800 crore.
150 tonnes of gold is used in the country. If
we calculate the saving on this amount of
gold, it will be about Rs. 1200 crore. Though
there are different opinion about the total
availability of gold in the country, yet, as per
prevailing opinion, there is 7500 tonnes of
gold in the country. But as per my opinion
there is 10,000 tonnes of gold in the country.
I have a firm opinion that cut of this amount
of gold two thousand tonnes of gold will be
converted into bonds, The facilities given by
the hon. Minister of Finance re sufficient. If
we manage to collect two thousand tonnes
of gold, our economic crisis can be over-
come to a great extent. But it will need an
intensive campaign.

I have already suggested that it is very
essential to involve the society and all the
social orgainsations in this adventure. This
should not be restricted to the official level

only. It may be given the form of a mass
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movement. At prasent, our main target is
that India may not be‘a defaulter. Our na-
tional objective should be to make India a
loanfree country and we should achieve our
objective as early as possible. We want loan
free India. Today we are paying Rs. 32,000
crore as interest. it comprises of both the
internal as well as foreign interest. India can
be made a loan- free country. This is not an
impossible task. There is no dearth of capital
inthe country. It has strength tooto stand on
her own foot at the avent of crisis. if needs
anly to be imbued with le. In order to imbue
this country with life, the Government should
adopt. The right policies. | have talked of
small industries. Big industries are alsc sick.
| do not want to go into the details of its
reasons. But, ali those sick industries are
being left to the B.LR.F. Is it not sick itself? is
it able properly to shoulder its own liabilities?
Does it have its fuil members. Has it an office
for their sitting? Does it have its by staff? Will
it not be proper to appoint mere members on
it? Those 56 big industries which have be-
coma sick, have baan left for this institution.
How wiil do itjustice? It is the matter of public
sector and not that of Private Sector. It has
vary few Members. It appears to me that first
of all this very institution will have to be
streamlined and organised. | want ona thing
more. While tixing the price of agricultural
products, we take intc account their cost of
production and we ought to do so. But, while
the price of industrial goods is considered,
should it not have any relation with its cost of
production? Is it considered so? Perhaps
not. Shouid there be liberty to earn undue
profits? | am not talkung of control, but what
should be the basis of fixing the prices of an
industrial goods i the market? | have been
raising quastions in the Parliament, but the
Government has been stating that the con-
clusion of the investigations made in this
regard and figures collected will not be re-
vealed. Why is it so? Even the-accounts of
agricultural Co-operative Sccieties are kept
and audited. The findings of the audit are
made public. Why this system cannot be
applied to in case of factories? Manufactur-
ers of cosmetics are earning 1400 per cent
profits. | know that the hon. Minister of Fi-
nance is concerned about it. He has men-
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tioned it in his speech also. He has stated

that we should not adopt the policy of total

consumerism should not copy the luxurious
style of life of the western affluent countries.

Ostentatious consumption should discour-

aged in an effective manner. The merits of

economically should be emphasised. His
ideas and sentiments are very fine. t.cannot
be said as to where will this unlimited con-
sumerism lead to this poor country. But what
is the device check it? The Government
television and newspapers agencies are
propagating unlimited consumerism of big
companies through advertisements. At pres-
ent, the television 1s under the Government
control Inspite of that the siiuation has
reached to such an extent. In coming days
cable and Star T.V. are making their advent
rather they have already reached. Gan we
imagine what wili be the position at that
time” They will encourage the sole of all
luxurious goods. People living in huts and

having no milk for their children, wili go 1o

purchase shampoc, and the shampoo which

was displayed in attractive manner through

a colour television, will reach the houses of

the poors too;

[English)

SHRI NIRMAL KANTI CHATTERJEE:
You shouid distingu:sh between the sham-
poo and champagne.

[ Transiation]

SHRI MANORANJAN BHAKTA (An-'

daman and Nicobar Islands): You saidcham-
pagne.

SHRI ATAL BIHARI VAJPAYEE: | ¢~
not say champagne. But for those who ax-
fond of champagne, they can understand

as champagne.

“Jaki rahi bhavna jaisi, prabhu
murat dekhi tin taisi.”

SHRI BHOGENDRA JHA: " is the c.
cern of those people wh2 do rwt 307 3
attractive faces.
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SHRI ATAL BIHARI VAJPAYEE: For
this no effective strategy has been prepared.
Ithink that it is not the concern of the Govern-
mentonly. The numberof middle class people
hasreached the figre of several ¢rores. They
have their own aspirations, demands and
expectations. if we do not observe austerity
on the top level, if we do not have control on
us; if we do not have strong determination to
reduce the Government expenditure, our
objective will not be achieved.

Mr. Deputy Speaker, Sir, it has to be
accepted that the hon. Minister of Finance
got greater applause that day than this per-
formance. But he has displayed aparsimony
in providing incometax exemption. if he in-
tended to extend the limit of incometax
exemption from 22 thousand to 28 thousand
and intended to withdraw other tacilities like
80 CC.A, 80 C.C.B. 8OL , it would have
been better had he not extendead this limit.

This act the Hon. Finance Minister has
per force reminded me of the act of Man
Mohan (Lord Krisha). When "gopies * were
to Him to seek favour from film, Manmohan
threw such a spell of charm that they lost
even their clothes. This is the modern ver-
sion of depriving the people of their clothes.
An ass went to ask for his horns, he lost his
ears too. The common man is ruined. What
is its justification? You must be knowing that
earlier the limit of tax-exemption was Rs. 15,
000 later it changed to Rs. 18,000. It wenton
changing in course of time. Now prices are
rising. What a high peak the price index has
reached? Now our demand to extend the
tax-exemption limit upto Rs. 48,000 , is cor-
rect. But the hon. Minister says that he is
very diffecult for hito do so. He say that is
honest is speaking that has a lot of difficul-
ties. He says that even if he extends the tax-
exemption limit, What will happen to the
States? We do not want to reduce the finan-
cial sources of the States. Therefore, the
hon. Minister should sit together with us and
‘ind its way-out. It is very essential to explore
amiddle path sothat this income-tax exemp-
ion limit way be increased and the share of
States also should not be lessened.
Mr. Deputy Speaker, Sir, there is one
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thing more. The Finance Bill presented by
the hon. Minisfer of Finance contains 115
amendmants to direct tax laws. Just a few
monthsback an amendment has been made
which contained.163 amendments in direct
tax laws. In fact, this should not be a part of
the Firance Bill, rather it should be pre-
sented as asepratte Bill. If necessary, it may
be sent to the Seiect Committee. There are
so manyissues in the money bill which need
to be discussed very deeply. Forexample, is
itproper tc add the :ncome of a minor child to
his parents, incore ? Not a single such
example has been found where the income
of 2 minor is addad to that of his parents.
Secondly, Is the amandment regarding the
partnership correct? The hon. members have
given their sugaestinns about capital gains
tax and wealth tax also. ! would like to submit
if these issues are discussed in the Finance
Bill. it will create a lot of difficulties This
process cannot do justice with such a large
number of amendmenis as are bound to be.

Mr. Deputy Speaker Sir, the hon. Minis-
ter of Finance has mentioned so many
measures in his speechto reducethe losses.
One of the measures is disinvestment in
Public Undertakings. | know that there are a
lot of differences on this issue. But all will
accept that if disinvestment is to take place,
it should be done on the highest price and in
a proper way. It is correct that whatever
disinvestment has been done in 1).T.1. now.
it has been done throughrmutual fund but the
prince on which it has been done is not
appropriate. There are much long queues in

share markets. Even a laymen wants to -

purchase shares. It is good. But if the Gov-

ernment does not give shares of its Public

Undertakings, on handsome prices and if it

gives for earning money then it cannot be

accepted. | do not know on whose advice all
this has been done. Somewhere orthe other
negligence has shown. It should not happen
again in future.

Mr. Deputy Speaker, Sir, we are talking
of restricting but | would like to submit that
restructuring of only economy is not enough
restructuring of society is also the need of
the hour. However, are the hai polloi pre-
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pared for the change? Does the consensus
which is necessary for bringing about change
still exist, as the hon. Prime Minister has
been making tall claims, since the very day
of assuming office that he had called a
meeting of all parties to evolve consensus?
Should not an effort be made to arrive at
some consensus again ? We have taken a
big step which may entail us to all kinds of
dangers. One of the aspects in how the
World powers behave and secondly, how do
we in India be have and which course do we

“take However, will politicking allow ~rriving

at any consensus? | would like to.draw tha
attention of the hon. Finance Minister fo-
wards his speech. "Our lengterm objective is
to develop a system of labour based produc-
tion, sc as to generate maximum highly
productive employment opportunities andto
bridge the gap between income and assets
in rural and urban areas. " This is highly
praiseworthy. We also favour labour based
industrialisation, removal of inequzlities and
genaration of employment opporiunitias. But,
why this 3 years time? Will the present
economic reforms result in runing the labour
base industries and it cannot be the intention
of the Government that 1s soor as the re-
structuring is over, it will be the endeavour to
again promote labour based highly viable
(Productive) industries. However lwould like
to again raise the question of 3 years time. |
had raised it earlier also. The hon. Minister,
tinance has further emphasised that " we will
have to strive hard atleast fo 3years.” | asked
how can the period of 3 years be allowed?
People can be asked to wait if there is an
atmosphaere of austerity in the country and
people realise that nation is facing crisis is
and leadership sets an example before the
public because only demagoguery will not
suffice. The hon. Minister of Finance has
emphasised in his speechthatthe industrial-
ists should be thetrustees ofthe society and
they should think themselves as trusiees of
the wealth in their hands. These views of
Gandhiji are very good. Really it can be an
Indian ideclogy of ownership that these
persons should think themselves as trus-
tees. In some countries some experiments
have been made ‘in regard to this ideology
but in the land of Gandhiji nothing has been
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done in this regard. | am sceptical of any
attempt being made in this regard after the
speech of the” hon. Minister of Finance .
Before beconming trustee one will have to
give up greed and tendency to exploit and
say good bye to the art of evading taxes. All
those who have stacked yhmoney abroad
cannot be definitely for given. Now an oppor-
tunity has been provided to them to bring
back their money. How much money is
deposited abrcad? However, Iwouid liketo
submit ane thing. If it is expected on the
capitstisis to think themselves as trustaes of
the society iorthe wealth they possess should
not, the poitivians and ruiers not also think
themseives as the trustees of power? How
has the couniry got entanget into the pres-
entcrisis? | do not wantto arise other issues.
None of us ever thought tha: India wiil one
day come to depand on the mercy of the IMF
anc the World Bank. The hon Minister of
Finance has stressed uponthe needof having
import auty. However, fer it is necessary to
create a sense of indigenisation and self
sufficiency. i is correct that we can riot live
isolated like an island. Hf at all we have to
seek assistance from the World Bank then
why should we seek for education and water
not for bigger piojects? Both education and
health have iong been neglects. We have
provided Rs. 1700 crore, Rs. 1500 crore for
education ana health, which includes family
planning. | would like to submit one more
thing. The hon. Minister of Human Resource
Development is not present in the House.
No doubt, dissemination of adult Education
is highly praise worthy but it should in no way
affect the programme of universalisation of
primary education. | am afraid that more
propaganda Is being made about education
and adults are learning to write their names,
but what about educating the children. If
they do not take up education during child-
hood, then will they be getting it during
adulthood? Is the foreign assistance re-
quired for this? As per my knowiedge all the
State Governmenits, irrespective of the party
affiliations, even the Government of West
Bengal, want to take up projects wity the
World Bank assistance. What Bank assis-
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tance. What are these projects? | can under-
stand if assistance is being south for heavy
industries, power generation, transport

.communications and raising infrastructure

facilities in the country.

We are at cross Roads. It is essential for
the Finance Minister to create an atmos-
phere of optimism but at the same time he
should not himself become a victim of the
optimism. We should keep the interest of
even the smallest penson of the country in
mind. Gadhiji also suggested the same crite-
ria. He advised to assessthe impact of all the
policies and steps on the common man
before proceeding further. What will be the
impact of our policies on the parsons at the
lowest strata to whom we want to uplift
through the Auyodhya Programme. Mr. hon.
Finance Minister, concluded his with reciting
acouplel. iwould also conclude with reciting
a couplet. The hon. Minister of Finance is
talking cf 2 3 years period:-

*Kaun Jeeta Hai Teri Julf Ke Sar
Hone Tak.”

Khak Ho Jayenge Hum Tujhko
Khabar Hone 1ak.”

SHRI MURLIDEORA (Bombay South):
Mr. Deputy Speaker, Sirfirstof all lwould like
to acknowledge the fact that i suffer a big
handicap of being allowed to speak just after
a great orator and leader, Shri Atal Bihari
Vajpayee.

The biggest problems affecting the great
country of ours are unemploymentand under
employment. Indiais rich in naturalresources
ana man power. A large quantity of natural
gas, running into millicns of cubic metres is
being wasted in Bombay High and cther oil
fieids.

[English]
15.49 hrs.

[SHRIMATI MALINI BHATTACHARAYA in
the Chain

ft is being flared up. Today many many
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billion tonnes of ironou reserves are lying in
our country. We have huge resarves of coal
in our country. But the problem is that we do

* not have enough monéy the utilise these

resources.

We have to take a policy decision today
whether we want these natural resources to
ba hamessed for the good and betterment of

" our economy and our country, or we are

goingto allow them to be wasted. Thae last 45
years have proved that we do not have
enougust money and enough technology to
use this. Today we are importing 21 million
- tonnes of crude oil, spending Rs. 11,000
crores of foreign exchange. But if we had
allowed other multi-nationals and the large
houses in India to explore our oil fields, to
explore our gas fields in Bombay High and
other areas, we would not hava been import-
ing oil today. We are importing orl ...... (inter-

ruptions)
| Translation)

SHRI RAM NAIK (Bombay North): You
star*gd your speech in Hindi, then why did
"you swilch over to English. You were speak-
ing good Hindi.

SHR! MURLI DEORA: He suggestad
that | should speak in Hindi and not in Eng-
lish.

[English)

SHR1 SOMNATH CHATTERJEE

* (Bolpur): For the benefit of IMF friends..

{Imerruptions)

[ Translation)

SHRI MURLI DEORA: | am trying as |
am not well versed in Hindi. At present large
quantities of edible oils are being imported
from abroad. Long time back when Shri

. Chandra Jeet Yadav was in the Cabinet he
used to talk of socialist pattern. | am not
balming any other Government in this au-
gust House. At that time Lever Brothers of
U.K. had come tfo india with the desire to do
tarming in Paimolein in Andaman and other
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places. | do not hold any other person re-
sponsible for it because the then Govern-
ment had stated that if outsiders come to
India then the country will come to totally
depend on them. It will tantamount to total
sall out. But what is the position today? The
same Lever Brothers are now cultivating
Palmolein in Malaysia and India is now

. importing 5-6 or 8 lakh tonnes edible oils

from there. Had the permission to cultivate
edible oilseeds been granted to them 20
years ago, then the country would not have
comer to such apass. Even in the matter of
coal situation is not different. We have large
deposits of coal in Bihar and in other places
in the country even then we are importing it.
(Interruptions) | am saying. {Interruptions)

SHRI GEORGE FERNANDES (Muzaf-
farpur): Had the Englishmen stayed on in
India then no problem would have cropped
up. (Interruptions)

SHRIMURLIDEORA: Alithis speaks of
your thinking. | do not agree with you that
Britishers will come and take away the
country with them. India is quite strong.
[English)

We are not such a fragile country and

-we are not such weak, banana republic, that

anybody can come to ourcountry and take
away or we can be sold out to them. Those
whoare making such wild allegations against
the Government, against the Congress poli-
cies and against Shri Manmohan Singh’s
policies, they are weak; they do not have
enough confidence in themselves and they
do not have enough confidence inthe people
of India.

Mr. Somnath Chatterjee has talked
several times about the World Bank. Shri
Chandra Shekharji has conveniently gone
away just now. 1do not want to go on the first
tranche and the second tranche negotiated
by ShriV.P. Singh and ShriChandra Shekhar.
Are we s0 weak that if we get the World Bank
loan, the World Bank will take us over? Is it
tair for the Opposition to make allegation and
a charge against the Government that we
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are a sold out nation? Is it correct to say that
the Budget has been leaked?... (Interrup-

tions)

SHRI SOMNATH CHATTERJEE: Be-
cause of conditionalities... (Interruptions)

SHRI MURL! DEORA: | would tell you
about conditionalities, Mr. Chatterjes. There
are conditionalities, of the World Bank. Any
onewhogives aloan suchamassive amount,
will certain expect some norms to be fol-
lowed. There is nothing wrong in that...
(Interruptions) | know the conditionalities. |
will come to them. But the majority of the
conditionalities are there in the very frame-
work of the economic policies of our country.
lf the World Bank is saying that we should
reduce our deficit; if the World Bank is saying
that we shuld streamline our distribution

* system; if the World Bank is saying that our
banks should be more productive what is
wrong in accepting them.

The World Bank has said that we should
do away with the fertilizer subsidies. The
World Bank says that we should not give
more subsidies to the weaker sections of the
sections of the socisty.

We do not have to acceptthem. | agree
with you. What is good for us what is good for
our country, we should accept them. And
what is notgood for us and what does not suit
us there is nothing wrong in our rejecting
them. | would like to tell the hon. Members
it is high time that we get out of the phobia of
the World Bank. | do not know why people
are worried about the World Bank. Our
country is the largest recipient of the World
Bank loan in the world today. We are one of
the promoter nations of the World Bank. We
are the founding member of the World Bank.
We are the equity shareholder of the World
Bank. what is wrong if we getthe World Bank
loan? | remember that during early 1980s,
five billion SDRs loan was earmarked when
Mrs. Gandhi was there. We did not utilise it.
Wae utilised only 2.75 billion SDRs... (Inter-
ruptions)

[Transiation]

SHRIRAM VILAS PASWAN (Rosera):
Atthattime with the nationalisation of Banks,
Shrimati Indira Gandhicame to be known as
the Goddess Durga. So why did you support
her then. (Interruptions)

SHRI MURLI DEORA: | am not saying
anything about the nationalisation of banks.
Paswaniji, the World Bank has suggested to
privatise them. But the Government have
not done so.

Atthe initiative of which pary bank were
nationalised? They were nationalised at the "
initiative of Congress party. | would like to
reiterate that it is not essential that what was
correct 20 years or 10 years ago must also
be correct at present.

[English)

SHRIAMAL DATTA (Damond Harbour):
Then you say that he is not contemplating at
least privatisation of banks... (Interruptions)

SHRI MURLI DEORA: Nobody has
said that. He has said categorically that he
is not going to privatise them. The Finance
Minister has himself said that... (Interrup-
tions)

SHRI NIRMAL KANTI CHATTERJEE:
It he says that, he will lose his job.

SHRI MURLI DEORA: Fortunately, he
is not working for the West Bengal Govern- «

ment... (Interruptions)
Ed

[ Translation]
SHRI SYED MASUDAL HOSSAIN

(Murshidabad): I textile mills were tq be
privatised, why was N.T.C. set up?

[English] .

SHRI MURLI DEORA: Well ,I have not
disturbed others, so, please allow me to
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speak. Otherwise [ will also not allow you to
speak.

SHRI SOMNATH CHATTERJEE: We
must heer Nariman Point, Jolly Maker Cham-
bers.

SHRI MURLI DEORA: | do not know
where Jolly Maker Chamber is. | am saying
that the time has come when we should get
away from this phobia of the World Bank.
When the World Bank loan is needed for
West Bengal, itis O.K. When the World Bank
loan is needed for Orissa, they are welcom-
ing it. Only last week there was a news item
that Shri Laloo Parasad Yadav While inau-
gurating a Tata plant, has welcomed the
American and the World Bank investment in
Bihar. So, when you need the investment - it
is right; | am notblaming it - you are ready
to walcome the World Bank loan, but when
the Government of India is trying to canalise
and import the World Bank loan and the
technology you are against it. | would very
humbly request that it is which time that you
please change this attitude.

One other measure the hon. Finance
Minister has announced just now is liberalis-
ing the foreign investment. The total foreign
investment in our country today is not more
than one and a half billion dollars, while the
total foreign debt as Vajpayeeji has said just

- now ‘Rinmukf . is nearly seventy billior: dol-
lars.

[ Transiation)

You are suggesting to make ittax free or
‘Rinmukt’. How 1 will be made ‘Rinmuia’ ?
The Government will have to pay back the
colossal amount of 70 billion dollarstaken as
loan from foreign countries. How this amcunt
will bee repaid? In order to repay it we must
increase our reserves of foreign exchange.
Now, how these reserves will be increased?

These willincrease cnly with the increase in -

our export. How will export be increascd?
Our export will increase when we will have
new technology, new industry and new For-

eign and local investment. | would like to
thank the Government because with the
introduction of new industry foreign invest-
ment policy equity investment of about 135,
140 million dollars has been received justin
two months of January and February. In
these two months we have received foreign
equity investment equal to the equity invest-
ment which was used to be recoived in the
whole year as a result of the new policy
adopted by the Government.

SHRI SRIKANT JENA: What is the
component of export commitment in it?

SHRI MURLI DEORA: It includes both
the export commitment as well as non-ex-
port commitment. Investment without ex-
port commitment is not a sin. Therefors, if in
the real sense we have to improve the infla-
tion and balance of payment position, we will
have to allow foreign investment. Therefore,
I think it is better to invite foreign investment
in our country than to take foreign loans.

(English]

f we are going to borrow the honey, we
have to pay the interest, we have to pay the
debtcharges and service charges. lftherais
investment in the country, the foreigner who
is investingthe money will be paying, firstthe
local tax, corporate tax, and then he will be
transferring the money, remittances in the
dividends. '

[ Translation)

Shri Atal Bihari Vajpayee has said a
very significantthing in regard to income tax.
Tax limit was increased from Rs. 22,000/ to
Hs. 28,000/- interest earned on the invest-
ments made during the last year in National
Savings Under 80L and 80 CC was tax free
but now it has been made taxable. | would
like to request the hon. Minister to evolve
some method to restore the facilitias avail-
able earlier under Section 80 L. Even Shri
Vajpayee has not suggested any way out.
He has simply stated that the State Govern-
ment will be in difficulty if they lose this
money. He has said nothing more than this.
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16.00 hrs.

1 would like to urge the hon. Minister of
Finance that if not 80 CCB, at least 80 L must
be restored so that the low salaried peopie
who invested their money in NSC last year
may not suffer. The Government must fulfil
its commitment in regard to tax interast upto
Rs. 13000/-

[English]

| am requesting that Section 80 L should
be restored.

[ Translation)

Snri Vapayee aiso pointed out that we
have soid the shares of public sector under-
takings worth Rs. 2500crores. He is right in
saying it. The rale of the share of big
cimpanies such as Steei Authority of India,
LT TNL etc. which were sokd at Rs. 18/-or Rs.
25/ per share are now at Rs. 100 /- per
share. That aay rate was not Rs. 100/- .
Share maket winessed the boom after-
wards, | would fike to submit ‘to the hon.
Minister of Finance that there has never
been such a good time in the history of
Indian share markat. | am unabie to under-
stand asto.

[English]

Why is Government waiting to disinvest
more and more money? Why only Rs. 2,500
crores worth of dis-investment is allowed? It
should be allowed more. My advice is that
instead of selling them to U.T.L, Mutual

Funds etc. at a low price, they should be

further disinvested. The shares of S.A.lLL.,
M.T.N..L, O.N.G.C. etc - which have sold,
worth Rs. 2,500 crores - are today worth
more than Rs. 11,000 crores. They have
made such a huge profit. They are public
bodies. | am not saying that any private man
has made it. The real thing would be to dis-
invest more of these shares directly to the
public atthe market price. This will give more
and more money. This will reduce your
Budget deficit and help other pubiic sector
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undertakings even I they are lasing money.

The new policies which were announced
in July last year have helped 30 much that
the entrepreneurs - who were sending their
time in the corridors of Udyog Bhavan and
north Block - ane now able to spend theirtime
intheir factories and in their offices, thanks to
the de -regnaltion and de-bureaucratisation
of our policies. But | would request for one
thing. There are still institutions like M.M.T.C.,
S.T.C. etc. Some month back there was an
argument in the House about the newsprint
. How high is the price paid by M.M.T.C. and
S.T.C. for the newsprint? The real solution
came later on which is that the Govemnment
has has rightly done- to dicanalise the
newsprint. Today the newspaper owners
are thanking the Govemment. They are
getting newsprint 15 to 20 per cent cheaper
than what were paying earfierto M.M.T.C.
and S.T.C. Any commodity, which is canal-
ised today will certainly be at a higher prince
in the market and the consumer to pay more
if they are allowed to be imported directly. |
would request the Government to decanal-

e more and more of these items S.7.C. and

M.M.T.C. should put theiremphasis mo.e on
exports rather than impo:ting and doing the
canalising work.

In the indirect taxaes, a massive stream-
kning of indirect taxes has been done for
which the Government deserves the con-
gratulations. But there are items in the indi-
rect taxes where the duty on raw material is
stil higher than the duty on the finished
product. The very same finished product is
then allowed in the liberal import policy
which attracts lass duty than the duty an the
raw materials. This protection must be given
1o the indigenus industry. This time has
come when our indigenous indusiries must
face the competition. They are all for it But
they must not face an unhealthy competition
becausa there are several countries in the
World like South Korea and Taiwan which
are dumping their products cheaply in our
Indian market and the Indian industry must
be protected from them.

The exchange reserves which were to
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the tune of Rs. 2,400 crores only a few
months back - thanks to the new policy and
the confidence which the people like N.R.1s.
and gone to Rs. 12,000 crores and here | will
come to the word ‘inflation’. Shri vajpayee
has rightly said that if the prices are very high
the inflation rate is affected. The infiation
rate has gone down from 16 per centto 12.4
or 12.5 per cent. | know that now it has gone
by 0.1 or 0.2 per cent more. | agree with you.
The real problem is that the effect of the
inflation on cereals, edible oils etc. will be not
only 12 percent but will be upto 20 to 24 per
cent. And this is where the Government use
these foreign exchange reserves which we
have got now.

About the new reserves of Rs. 12000
crores, the Government must see that
enough of edible oil and the cereals is
imported and kept in buffer stock so that
market forces do not allow the prices to be
raised which will hit the common man.

One point was the high rate of interest
which the Government had allowed earlierin
order to curtail the money supply and now
the Government has reduced one per cent
interst on commercial lending and also SLR
from 38.5 per cent to 30 per cent. | would
submil to the hon. Finance Minister that this
rate of interest is still high. there was a time,
and i want to draw the attention of honour-
able Vajpayee - -
Tata Star, lamtelling about the Bajaj scooter.
There was a 12- year delivery period for
buying the Bajaj scooter. Today 20 per cent
of their production is lying in their godowns,
People cannot afford because purceing
power has diminished, It was right order to
curtail inflation at that time, to pure up such
a high rate of interest. As someone has
rightly said, the rate of interest should be
high enough to encourage savings, but it
should not be so high as to discourage
investment. Otherwise the people go on
putting their money in shares and all these
things, nobody will put the money in the
industry or for productive purpose. So, the
time has now come when you have curtailed
in the money supply and see that there is
further reduction in the rate of interest.

you were talking about -

Another new bold step the Government
hastaken is the partial conversion of Indian
Rupee. This is the first time such athing has
happened in our country and thanks to this
measure that more and more money is
coming to India now. | do not want to go into
the figures. But there was time when ten
years back the American Dollar was sold for
rs. 11 or rs. 12; today the American Dollar's
price is Rs. 27 or Rs. 28 or Rs. 29. This is
what has happenad to the Indian Rupee in
the foreign exchange international market
and the result was smuggling and havala
racketing. So, by allowing the partial con-
vertibility of the Indian Rupee, this will help a
lot. The gold import which you praised rightly
will further stop the gold smuggling. The
price of gokd which was nearly 5000 or Rs.
4900, has gone down to Rs. 4000 Rs. 4050

" today. And if the schermes is successful, it

will further go down. So, | would request the
Government should work for a full conver-
sion of the Indian Rupee in the free market in
the coming years, not necessarily immedi-
ately.

in Bombay and other big markets, on
the one side while items like edible oil are not
available in the market, on the other side,
illegal mixing of groundnut cil has beendone
with other oils adulteration. | am told that
NDDB (National Dairy Development Board)
has started a new lok dhara they had earlier
a dhara. now they started a new lok dhara
with one -third groundnut oil an twothirds
pamoline. Such products should be officially
allowed to be used by them so that the price
of the edible oil wiil go down treméndously
and good edible oil will be in the market and
kept in the buffer stock.

Shri Vajapayee rightly said about em-
ployment. We all say that there is so much
unemployment inthe rural areas. Yes, but
it you see it, thousands of people are migrat-
ing every day to the urban areas. InBombay,
asyousee il, thousards of people are search-
ing for jobs and the Government must do
something in respect of the unemployment .
The Government has started a new pro-
gramme, Nehru Rozgar Yojana for urban
areas. This needs reas streamlining. One
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sector where lot of employment can be -

generated is the housing sector. So, if this
liberalisation programma is only restricted to
the fiscal and the monetary policies and the
tax system, it will not do; it must go to the
other areas of our national economy and the
one sector for that is the housing sector. As
we know, thousands of acres of land are
lying unutilised in big cities like Bombay,
Calcutta, Delhi and Madras because to the
Urban Land Ceiling Act and not even half per
cent of the land which is earmarked, has
been utilised. The time has come when the
Govemment must get away totally with this
Urban Land Ceiling Act. If you spend one
thousand crores, you generate 700 jobs ina
fertiliser plant, but if you spend one crore
only inthe housing sector, you generate 700
jobs there. So the real boost to employmaent
both in urban and rural areas will be in the
housing sector, because housing sector is
giving maximum employment in the organ-
isad sector. | hope the hon. Minister will look

into this and see that the urban land ceiling -

is totally scrapped.

| am very hopeful thatthe Budget which
is presented by Shri Manmohan Singh will
afttract more foreign investment, will give a
boost to industrial production, will allow more
and more industries tocome and hence it will
serve for the betterment of our people.

SHRI ATAL BIHARI VAJPAYEE:
Madam Chairman, before you call the next
speaker, | would like to correct the Urdu
couplet which | recited at the end of my
speech. My knowlege of Urdu is very limited.

SHRI NIRMAL KANTI CHATTERJEE:
{Dumdum): Our knowledge is much more
limited. So, kindly recite that once again.

[ Translation]

SHRI ATAL BIHARI VAJPAYEE:

“Aah ko chahiye, ek umra asar
hone tak
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Kaun jeeta hai, teri zulf ke sar
hone tak.”

It means that it will take a whole life to
make you realise my sorrows and grief. By
the time the lock of your hair grows to full
length to spread all over your head- Sardarji
already has full growth of hair- | do not know
as to what be our condition.

SHRI CHANDRA JEET YADAV

. (Azamgarh): Mr. Chairman, Sir, Ifeelthatthe

present Budget which has been presented
by tha hon. Minister of Finance Shri Manmo-
han Singh Signifies the new economic
policy of the Government.

The new economy policy presented by
the Government before the country a few
months ago, has created an atmosphere of
serious concern all over the country. kt is a
matter of great concern that the policies
which weformulated duringthe last 40 years
to meet requirements of the country, for the
welfare of the people and future of the coun-
try and which were aimed at achieving self-
reliance are now being related tothe capital-
ism in the World. We wanted to avoid it. We
were not in favour of the policy supporting
the theory of survival of the fittest according
to which those who are stronger will lead
better lives or he will earn more while the
poor will become more poor. We are afraid
that the economic policy that we are going to
adopt and the Budget which has been pre-
sented this year approve the principle of an
open compatition inthe societ, in the county
. The persons who-is stronger will get all the
benefits and the weaker will become more
weak. Now, no one will care for the basic
necessities of clothing, food, education,
health and employment which we wanted to
provide to the poor. Now the poor will be ford
to compete in the market where he may
survive or die; | think that by doing so we are
heading towards a dangerous situation.

Shri Atal Bihari Vajpayee said that Shri
Manmohan has lured the commonman in his
budget. He projected a golden deer before
the people in the form of this Budget and



1029 Gen. Budget, 1992-93- CHAITRA 3, 1914{SAKA and S Demands 1030
Gen. Discussion; Demdnds for Lerw{ﬁ

Grants on Account {Gen.), 1992-93
lured them who are as innoucent as Sita.
Sita was tempted towards the goiden deer
shown by demon King, Ravan. The World
Bank and the |.M.F. are the demons who are
waiting to abduct Sita. This Budget has
created such - a situation in the country. |
bellevethat we have learnt alessonfromthis
historic reality.

The result of this Budget which has
emerged before us very clearly is that the
rich will become richer. They will develop
their contacts with foreign capitalists and
utilise their capital here in this country. They
will collaborate with them in trade and devel-
opment of industry, and make imports and
exports arbitrarily. We had made a pledge at
the of framing the constitution that the capi-

tal of this country will not be allowed to -

centralise, instead whatever capital will be
generated in the country and whatever
development takes place will be linked with
social justice. It was not the objective of this
country thatonly 10 or 20 per cent people will
becomerich and the remaining 80 per cent
people will remain poor who will always
clamour for bread and butter. Even after 45
years of independence we sée that wheat
flour sells at Rs. 6to Rs. 6.40 per Kg. and dal
sells at Rs. 11 to 15 per kilogram in the
market. People inthe country cannot afford
to eat eggs, milk, butter and other things.
The price of bread and dal have gone up by
25-30percentand noendtoitis insight. Atal
ji has rightly said that inflation which had
gonedown by 21 percentin last three weeks
has again shot up. Experts are of the opinion
that inflation would remain confimed to two
digits the Finance Minister says that the
Government should be given a three years
time. Nobody is bothered about the present.
lf bread is costlier and if people are unem-
ployed and becoming poorer day by day, it
hardly matters. Nobody believes that his
aspirations would be fulfilled in next three
years. What the Government could do dur-
ing these three years.

SHRI RAM VILAS PASWAN (Rosera):
Till then these people won't be there in
office.

), 1991-92

SHRI CHANDRA JEET YADAV: No
matter, whether these people stay in office or
not, but the country will remain there. the
question is about the problem ofthe country.

- Besides, there is another dangerous situ-

ation developing in the country . We had
developed a soclo-economic system in the
country after a serious consideration. Today
66 per cent people in the villages are living
blow the poverty line. 72 per cent of people
belonging to the weaker sections of the
society, viz. Scheduled Castes and Sched-
uled Tribes, backward and weaker sections
live below the poverty line. May | know as to
what provisions have been make for such
peopleinthis Budget? Will the hon. Finance
Minister be pleasedto statethe reasons why
only 15 per cent of the funds was allocated
to Jawar Rozgar Yojana last year and why
the funds have been reduced by 15 per cent
this year. This schemed had been launche
with a view to providing employment and
some support to the rural poor . This time
funds for the scheme has been reduced.
Even today, 70 per cent of our country’'s
population depends on agriculture. Even
today we say that India is primarily an agri-
cultural country. In the 1991-92 Budget
there was a provision of Rs. 2,702 crore for
rural development and employment but in
the 1992-93 Budget this amount has been
reduced to Rs. 2,610. Why is it so? Rupee
has been devastated by 20 per cent. Be-
sides, actnal the allocation has also been
reduced. You are familiar with the problem
of irrigation and situation created by floods.
How people are badly affected by floods? In
1991-92 Budget an amount of Rs. 267 crore
was allocated for this head and in 1992-93 it
has been reduced to Rs. 231 crore. There is
an additional factor that rupee has been
devastated by 20%. Why the villages are
being neglected?

What about the position of social fields?
The budgetary allocation for the develop-
ment of women and children has been re-
duced from Rs. 440 crores to 400 crore
which accounts for a 2 per cent reduction,
Similarly allocation for welfare schemes has
been reduced by 3 per cent because last
year it was Rs. 559 crore and this year it is



1031 Gen. Budget, 1992-93-
Gen. Discussion; Demands for
Grants on Account (Gen.), 1992-93;

[Sh. Chandra Jeet Yadav

Rs. 508 crores. Allocation for health services
has gone down by 10 per cent as the 1st
year's amount was Rs. 560 crore and this
year itis Rs. 548 crore. For education itis 13
per cent less because the amount was Rs.
750 crore last year it is Rs. 725 crore this
year. The allocation for rural development
was Rs. 3521 last year and Rs. 3113 this

year which shows that it has gone down by

22 per cent. Allocation for small and agro
based industries goes down by 24 per cent,
its amount having been Rs. 598 crore and
Rs. 513 crore respectively inthese two years.
- Forwelfare activities, the allocation has been
reduced from Rs. 391 last year to Rs. 384
crore this year, thus registering a reduction
of 10 per cent. In all, the budgstary provi-
sionsforthese heads have gone down by 16
per cent. Inthis way, cuts have been effaected
in public welfare works.

With all humility, | would like to say that
every body wishes this country to become
self -reliante and every body is keen to see
the country coming out of this critical situ-
ation. Everybody wants that the country
should not beg before any country of the
world, will all burdens be putr on the poor
weak, agriculaturists, labours to achieve the
above goal? On 7th February some re-
nowned economists and the hon. Finance
Minister met in a symposium at new Delhi.
The experts pointed out two -three things. |
am sure the hon. Finance Minister will clear
those points while he givas reply . They said
that an exit policy is being formulated for the
next three years. The Government is all set
to implement this policy in the shape of
renewal fund and other funds and hold talks
with trade union leaders. This will result in
retrenchment of 40 lakh labourers in next
three years.

[English]

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): | can say right away
that there is no basis for this calculation. | do
not know what economics you are talking
about...(Interruptions)
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SHRICHANDRAJEET YADAV: Allright.
lam not saying this. That is why | wanted that
you should take it into consideration and give

your reply.

[ Translation)

It is not the question of 3 -4 lakh, but 40
labourers. Secondly, Atal ji, you know, there
is a proposal to retrench 4 lakh workers from
Railways itself. Atthe sametime 3lakhsmall
industries would face closure. under the new
economic policy of this country. The hon.
Minister has admitted inthe House thatthere
aie 4 crores weavers associated with hand-
loom and and powerloom. There are 38 lakh
handiooms an 32 lakh powerlooms in the
country. On an average 5-6 people depend
on each loom and their total number comas
to 1.5 1o 2 crores nearly. Today the people
are on the path of destruction . Thers is no
future for them and it appears that in this
competition the people are going to be ru-
ined complately. All concessions all helps ali
efforts to find a market for their goods and
provide them helpontime have provedfutiie.
It would be difficult ta find a market for the
goods that are iying in their godowns. Hon
Finance Minister may not be aware of ail
these facts, because the State Government
directly purchase and sell thesa tems and
help them. The State Government now say
that they don't have snough funds io pu;-
chase their goods and extend any conces-
sion to them. Just as the big swaliows the
smail tish this policy is going to prove 1o be
very dangerous. The faar has been created
in the minds of people that the big fish shali
swallow the small fish.

The second issue pertains {o empioy-
ment. What is being done regarding that? it
will create an expiosive situation in the coun-
try. The entire poiitical system and tha social
system will be destroyed if wa do notcare for

. the interssts of the young generation. 3 croe

educated young men and woman are unem-
ployed and about 9 crore peopie are unem-
ployed in villages. In this way lotal 12 crore
people are unemployed. At such a lime
whaen inflation is increasing very rapidly. an
explosive situation is likely to be crashed. |
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regret to say that in this budget no serius
effort has been made in this direction. There
is no provision in the budget. If the railway

fare and the railway freight and infiation is .

combined, then we cannot view it sepa-
rately. The impact of the hike in railway fares
is felt by citizens and the increase in the
freight charges has also its impact upon the
citizens. Coal, cement slectricity and steel
princes have beean increased. The Minister
of Finance has himself emphasised on the
need of constructing mere houses. As per
the step taken by the Government nobody
will make any equiry even if black money is
deposited in the Housing Bank. The plea
was that it will alteast encourage house
building activities. You have increased the
prices of cement and steei by Rs. 25010290
per tonne. It will bring the house building
activities to a haft. The princes of cement
have increased by Rs. 8-10 per bag. Who is
going to be affected thereby? A poor man
things about constructing a room. But the
prices of bricks, coals, cement and iron have
increased. How can that poor man than
construct ahouse? Forwhomis this budget?|
can say that this budget is meant for the rich
and upper middle class people. During tha
lastten-twalve years our economy was weak,
wa spending mora than ourincome. There is
a saying that one should nct live beyond
one’s means. We were spending more than
our means. Our expenditure axceeded our
revenue (Interruptions)

it any steps are taker with this view in
mind then it is ali right, but while taking steps
it should be kept in mind, that those who are
poor and those whose income is very meagre
are not affacted. For thelast foriy years it has
been our poiicy that the living standard of the
poor is 10 be elevated. But that has not been
discussed in this budget. We had fixed the
target 1o eradicate the poverly from this
country by 2000 A.D. and we shall have to
raise the living standards of the common
man now that targat cannot bo achieved. In
your opinion, the public sector stands as a
hindrance and constraint in thiscountry. The
pubiic sector has robbed this country and #t
has ruined this country. You are extending

an open invitation to multinationai compa-

. Demands 1
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nies to come to India and they want us to
surrendar to them. | shall make you recall
that in the beginning they were not willing to
open a drug factory when the industry was
set up in Rishikesh at that time no foreigner
was willing to invest in drug factory nor they
ware willing to invest in steel factory in this
country. Have we forgotten thatwhen Pandit
Nehru talked about Bokaro, at that time
Kennedy had said that he was willing to give
to Bokaro on this condition that it should be
given %o a capitalist in India. At that time
Pandit Nehru had said that they had taken
help from Britain, Germany and Russia but
they never accepted the condition that they
should give itto the Private Sector. You may
give us or not, we shall not. we shall not
accept this condition, it was a question of
India's self respect. Today this feeling is
ermerging in our nation that our national has
been hurt.

[English)

Qur National pride has been hurt; the
way the things have been done - as if we are
surrendering before the dictations of the
international agencies and internationai
agencies and international capitalist sys-
tem.

{ Translation}

You had done a very good werk in South
- South Summit. You might recall that in
Belgrade, the non-aligned nations mee! had
discused as to how this dangsr should be
taced. The way in which the international
capitalism is having its influence, the way in
which the G-7 was dictating, why the non
aligned countries had formed the G-15 to
counter influence. They had said that even
they would have a dialogue with each other
_Atthattime, chairman was Prasident Neas-
ere whe had used words of great praise tor
vou. In his speech at Beigrade he had
pointad to this danger. After his speech, the
entire atmosphere had undergone achange.
He had said that if we do not unite to fece this
intarnational capitalism and if we do not find
any way and if we do not mobilize our
resources to meet our needs we wiil have to
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surrender cur - selves to them and our politi-
cal freedom will also be at stake. This was a
warning. The non-alligned countries had
taken a decision after very serious delibera-
tions. | regret to say that they had pinned
their hopes on India, becauseten years back
when India was carrying on an international
campaign regarding building a new interna-
tional economic order, then America was
saying that it would not render any help in
this regard. What is this new international
economic order? When ever discussions to
bring about equality and social justice have
been held America had never participated.
At that time, America used to say that India
did not a developing country, it has now
vecome developed country. Therefore,
U.S.A_felt that India did not need any such
help. | regret to point out that the way we
have shaped our economic policies during
the lastthe 10-12 years, it has deepened the
crisis. You should try remove the weakners
of our economic policas rater than changing
them. Today, if the public sector is ruined , if
anatmosphereis created againstit, if foreign
investment is allowed to come into this coun-
try in an arbitrary manner and i they are
allowed to go in for partnership, wherever
they like and invest money, then it shallbe a
big prince to pay, the price which will have to
be paid not only by us but also by the our
coming generations. That is why the deci-
sion should be made after giving it a lot of
thought. | knowthat the time of crisis has also
existed in our country. We should try to find
the way out 10 overcome the crisis, but we
should not change our basic policies and we
should go in the right direction. This 1s the
only request | would like to make to you.
Today, this problem has been solved to
some extent and some way out has been
found. This thing should be ensured that our
basic policies are not destroyed. You know
the world bank and the international mone-
tary fund better than me. For the last ten
years it has been their effort, they have been
teaching all the developing countries, that
this should be their model. It can be their best
economic and the social model. We never
accepted advice. Because they do not know
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what is good and bad for us-and they do not
know the needs of our people betterthanus.

Today, animpression has gained ground
which should be removed by you. The
impression is that the world bank and the
International monetary fund seek to impose
a model upon developing nations which is
being accepted by us and | understand that
this is a highly dangerous thing and | have a
firm belief that you should pay your com-
plete attention to these things.

Chairman Sir, | would like to conclude
by drawing the attention of the Finance
Minister towards certain things. There is a
doubt in my mind foreign companies will not
only ruin small scale industries but big enter-
prises also. Our small and medium scale
industries shall not be able to compete with
them and those who are working in them will
become unemployed and they shall be ru-
ined. Two scientists of this country, whom |
would not like to name, who are very promi-
nent scientists and who have been associ-
atad wity the Government of India have said
that this is the greatest threat which the new
economic policy will pose...

[English)

Self-reliance in our science and technology
will be severely affected and that will be a
serious thing.

[ Translation)

| have talked to the people of China and
they have praised two things. They say In-
dian science and technology has made much
progress and higher eduction in India has
made more progress and higher education
in India has made more Progress as com-
pared to China. India has been the only one
such country towards whose science and
technology other newly independent coun-
tries were looking for to aftain selfreliance.
Because foreign companies were importing
high technology. They were also importing
irrelevant science and technology, so they
were forced to go to them which was not
appropriate for them. They were forced to
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import inappropriate technology. | think that
every care should be taken in this matter.

What is the other danger today? Today,
an official of the H.A.L. told me that first they
were serve with orders to manufacture 43
aircrafts. it was reduced to 27 later. Our past
experience shows that whenever such
manipulations are done, the company suf-
fers loss. Because we invest money on
manufacturing aircrafts but later on the or-
ders are cancelled and aircraft are imported.

The B.H.E.L. and the H.A.L. product
were of the international standard, but today
agreat danger confronts them. Their capac-
ity utlisation will decrease to a great extant,
with that the symbols of our progress will
crumble causing a great loss to us.

Madam Chairman, just now, Shri
Vajpayee was saying that the share prices
are going up. The general public is also
purchasing them. This Budget is creating
equity culturewhich is the product of capital-
ism. If people fall victim to this equity culture,
it will prove very dangerous. It is a gambling.
It could prove beneficial and causes ruin
also. If the poor fall a prey to this gambling,
they will be ruined in the long run. Therefore,
| request you to pay your attention this prob-
lem. Before | conclude | racquest you to be
sympathetictothisissue. The increase made
in excise duty on cement, steel should be
reduced. It should not be increased at least
for some years even though it may increase
our financial burden. The allocation for rural
development which has been
should be increased because majority of our
population lives in the villages.

| also demand that the exemption limit
of income tax which has been fixed by the
Government at Rs. 28,000, should be raised,
at least, to Rs. 36,000. | | do not ask you to
raise it from Rs. 28,000 to Rs. 48,000. lf the
Government does so, it will be a matter of
happiness for me. If not, willthe Government
please raise it to Rs. 36,0007

Consequent upon the withdrawal of
reliefs under section 80 (CCA) 80 (CCB) or

reduced,
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80 (L) of the LT. Act, the little relief the
salaried class received on this account will
be stopped. This will result in fall in the
amount of deposits these people used to
make. You may recollect that last time when
the Government dicided to impose tax on
fixed deposits, | had warned that it will not
have good results. People are withdrawing
their money from banks. It will cause loss to
the country. It is a so nice of you that the
Government realised the point and with-
drew it. The Government should think over
it and maintain the status quo in this regard.
You also may recollect thaat while present-
ing the last years Budget you had made an
announcement to setup a Financial Corpo-
ration for the benefit of the backward classes.
| am distressed to say that even after 8 or
9 months, the said Financial Corporation for
backward classes has not so far started
functioning. Neither its Chairman or the
Managing Director has been appointed. lts
funds are not being spent anywhere. This

" sort of indifference in sbcial weltare work is

not good. It is atestimony of how the officials
in the administration work. | request the
Government to formulate a national policy
on land reform because tension on land
disputes is increasing in villages today.
Clashes take place there. Merely taking a
decision willnotsuffice. Rather aprogramme
should be calked out and a meaning of the
Chief Ministers of States should be con-
vened to discuss the land reform law. A time
- bound programme should be drawn for this
. | hope the Government will consider it.

Thelastthingthat Iwant to say may not
have a direct bearing on the income and
expenditure of the Governmaent of its reve-
nue eanrings but it greatly affects the
administration and the financial system of
the country . The image of india bureauc-
racy needs be changed. its style of working
also needs to be changed, Some people
must be visiting you also. The Non-Resident
Indians run from pillar to post and go back
disappointed. If one wants to set up an
industry or undertake a business, he has to
run from pillar post. Red-tapism and the size
of bureaucracy, should be cut short as boldly
as the Government can do. Though it is
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being done for the first time, but the Govern-
ment should take direct steps against it. ltis
the maijor factor of destruction in our coun-
try. It is a challenge. The hon. Finance Min-
ister in his present capacity must accept this
challenge and accomplish this task. | am not
opposed tc the present economic system of
the country . | agree thal today we cannot
keep ourselves isolated from the world econ-
omy. We have to join them and putforth our
reasons, prepare a conducive atmosphere
and mould public opinion for our model and
act upon it. We should not succumb to any
body's pressure.

Madam Chairman, | hope that the hon.
Minister ot Finance will not take it with a
sense of criticism, rather consider my senti-
ments. Whatever doubts andz apprehen-
sions | had in my mind | have expressed
them and presented my view points. With
thesa words, | conclude.

{Englishj

16.44 hrs.

SHR! AMAL DATTA (Diamond Har-

bour): Madam, | must thank you for giving
me opportunity so soon. (Interruptions) |
have been listening 1o the speeches of my
predecassors and particularly to the apolo-
gia sorted out by the sole Congraess spokes-
man so far. | was preparing myself to have
another round of that apologia when you
have called me t¢ # >eak.

Now, a budget is an annua! event which
is supposed to give adirection of the nation’s
economy and the ruiing party, the Govern-
ment, with the ruling party’s philosophy as a
base and with their manifesto as a stick oran
apex to hang the thoughts on. Thay have to
give that direction to the budget. But | do not
see any similarity in the Budget as presented
by the honcurable Finance Minister and the
maniesto of the party which he represents.
He never avern refers to the manitesto in that
budget, may be he does not believe in it.
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There is nothing to show thatthey have even
remembered their main promises during
elections, namely, creating jobs for one crore
of petsons every year and rolling back the
price rise inflation in 100 days or some such
period. Now, the economic survey has very
clearly shown thatthey have not beenableto
doeither. Infact, prices have risen andrisen
faster in 1991-92 than they had risen in
similar periods of 1990-91, although that
period was more crisis ridden both internally
and externally. This Budget is not prepared
to analyse thereasons astowhy we have got
to the present critical position both with re-
gard to our external payments difficulty as
well as internal recession. 1t is not prepared
to do for political reasons. If one does not
analyse the fundamental reason and if one
does not arrive atthe real reasons or causes
which have put us in this position or which
have led us to this position, then one cannot
possibly arrive atthe right remedies and right
directions. This has happened to the Budget-
because noboy on the Treasury Benches is
prepared tc admit the real reason as to why
we are confronted with this kinc ot a crisis
today. They would put all the blame on the
eleven month period of the Janata Dai
Government and the subsequent fortuitous
seven month period enjoyed by anocther
minarity government with the supporn oi the
Congress and as if that puts an end to every
argument and evarything as 1o how and why
our economy has arrived atthis position. The
profligacy of the earlier two regimes of 1980-
84 and 1985-89 are giossedoverandit isthis
glossing over which is the main witness of
the analytical ramework on which the Budget
is sought to be based. The cour:try has gane
on in one direction in the 1960s and 1970s.
But the direction was changec. it was
changed slightly but perceprably in 1980-
85. Of all periods, it was changed much
more during the next regime of 1985-8% so
that instead of having self-reliance as one of
the principal slogan or principal strategy of
development of the country; instead of rely-
ing on public sector and instead of relying on
agriculture, we wenton other paths of growth.
We went to the path of import-led growth,
which was flaunted as the strategy for in-
creasing our export earnings. This based on
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import content which was very high, based
oncapital technology which was very expen-
sive and a technology which was suscep-
tible to very rapid obsolescence. Thesa are
called the sunrise industries and these sun-
rise industries have now left us in the lurch
because of the high import content and
because of the profligacy which accompa-
nied that period and that is why we could not
save the foreign exchange or use it correctly.

As mentioned by ShriMurli Deora, there
was a period, when did not needto have one
of the last tranches of the IMF loan. Why? Is
it because you have done someining great?
Or is it bacause the oil prices have fallen? Or
is it because we got <o much more oil frem
Bombay High than we expected? Why did
not wa need more foreign exchange? H cne
congratulates oneself unnacessarily? if one
congratulates oneself unnecessanly for
things which happened not because of one's

own doings, if one takes credit for such -

things, then the policy itself cannot be prop-
eriy framed. Thus congratulating themsaelves,
the Gavermment of the Congress Party have
gone on a path of capnal intensive foreign

. technclogy, which cannct be sustained by

-

this country because that technology has
gone on, leaving us behind. And now the
market is saturated. Today, there are no
buyers for Maruti cars. H is this type of
development, this type of prefligacy and this
type of rejecting the real reasons to get cradit
for onaeself, that has landed us into this
difficulty today. And yat, because of that
wrong analysis, we are being led farther and
farther into the same path. This is a funny
situation where we have started out to go
into a particular territory where we find our-
salves totally out of depth and then we try to
anotherourselvesto that very territory where
wa will be nowhere in the world.

With that in view. this Budget trias 1o
ameliorate the conditions of the rich in this
country; In earlier days, the Budget used to
hold out hope5 of more expenditure for rural
development. Thistirhe, atleastin realterms,
there is less finance for rural development.
Actually, there is less allocation for all the
social sectors such as Education, Health,

)or . Demands 1042
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excepting Family Planning. That is bacause
the World Bank wantsit. | alsowant it. But not
the way perhaps ShriManmohan Singh wants
it.

SHRI MANORANJAN BHAKTA: You
don't want it until and unless you come tothis
side.

SHRI AMAL DATTA: | will not be di-
vered that easily.

Wa have seen how this Budget axes
expandriure whather is relates to sccial
development. Even for Education, a subject
with which Madam Chairman is so con-
cemad, tha aliocation in real terms is less by
13 percent; in Health, it iscut by 1C percent;
in Family Velfare it is up by 17 per cent; and
in Rural Development it is down by 22 per
cent. Ali these are in real terms. The cut in
the small and agro industry is of the order of
24 par cent though 1t is the small industry
which provides 50 per cent of the manulac-
tured goods of this country and gives em-
ployment to 75 per cent of the people in the
industry. So, this is the kind of cut'in which
the Finance Minister has indulged in orderto
give succour of about Rs. 1500crorasonly to
the nch. The Minster has givenonly Rs. 1500
crores to the rich by lowering income tax in
higher siabs; by not increasing the corporate
tax; by lowering the capital gains and by
giving wealh tax exemption fcr financia!
assets. These are the four main ways in
which the Minister has given succour to the
rich. He has also increased the examption
fimit for income tax from Rs. 22,003 to Rs.
28,000. A lot has been said on that account
but no analysis has been given 1o us. | take
it that Rs. 1500 croraes is being given to rich.
This is being attempted to be re-coked by a
fiat special excise duty of 5 per cent. On
whom the burden will {all? | think the poor will
have to bear the whole burden. The Finance
Minister is shak his head. | thinking in his
reply he will tell us why he goes not think sc.

The import prices have risen and they
will ise further; with 60 per cent convertibility
the import prices wiil rise further. The prices
of intermediate goods and the prices of some
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of the basic goods will rise and the whole
burden will fall on the poor.

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): You have been say-
ing that | have been encouraging import
dependence, at the same time you cannot
curse me because | have provided a very
powerful incentive for import substitution
through this extended policy.

SHRI AMAL DATTA: Sc, you want to
hear me on the convertibility question.

By ihis special excise duty, Rs. 124
crores is sought o be raised. You have said
that you are giving up Rs. 1500 crores in
terms of direct taxes. ! think it is going to be
much more because of the simple reason
that yvour calculation is based on the iast
year'sfigures. Thisyear the figures are going
to increase because of inflation. And, there-
fors, the income of this group of people who
earn Rs. one lakh and above is going to
increase further and Rs. 1500crores is going
to be Rs. 2000 crores.

SHRI MANMCYAN SINGH: ! think you
are not reading it carefully. i you read it
carefully you will find that { am not giving up
Rs. 1500 crores in direct taxes. In fact | have
made up the same amount through direct
taxes.

SHRI AMAL DATTA: In fact what is
happening is that people in the group of
60,000 to Rs. 70,000, who used to enjoy
some amount of benefit because of certain
exemption on certain types of savings are
now deprived of those benefits. Rather, the
people belonging to this group will be paying
more tax in spite of the fact that the limit has
been raised to Rs. 28,000. This is a class
which is not poor but they are the lower
middle class people. They are also going to
share the burden. But the main burden is
going to be born by the poor people. All this
is because of the special excise duty of S per
cen* ~:xcz.se of the increase in the import
duty z2-d because you have made the PSU
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to raise the administered price. The burden
throw on PSUs, to raise the fund from the
market, is much more. There is a budgetary
support. The budgetary support is lower.
They have to go on for a borrowing accord-
ing to the Budget, maybe much later.

SHRI MANORANJAN BHAKTA:
Madam, there is a point of order. When Mr.
Vajpayee was speaking, T. V. coverage was
there. Now, when Mr. Amal Datta is speak-
ing, no coverage is thare.

MR. CHAIRMAN: Please sit down. That
is a point of order.

SHRIAMAL DATTA: There is a pointin
that point ot order. That point should be
noted. Perhaps, it should be noted in the
records of Parliament so that we can take it
up later, # necessary.

SHRI SOMNATH CHATTERJEE. !
hope. by this intervention, you want your
speech also to be recorded.

SHRI AMAL DATTA: It is also signifi-
cantthatthe PSUs havetc borrow Rs. 14,789
crores. According to the Budget, only seven
of these PSUs have to borrow 76 per cent of
thatamount. These sevaninclude the NTPGC,
NHPC, MTNL and so con. So, these ara the
seven profit-making ones which haveto bear
the burden of 76 par cent of the borrowing
that have been thrown cn them. Earlier, it
used to be thrown on ONSC. Now, thanksto
the Government's policy., ONGC have lost
most of their assets. Previously, it was cash
rich, now the ONGC have because cash
poor. So, they cannot be asked to go and
borrow monay from the market.

The Government is thinking of paying
forty per cent of the foreign exchange earn-
ing, which is not convertible, for the bulk
imports. | think, the phrase which is used is
‘the essential bulk imports’. We do not know
what is essential. What the Government
thinking to be essential that we do not know.
Earlier, the Government's own expanditure
on bulk imports had been Rs. 23,000 crores.
it, of course, includes petroleum also. Now,
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the availability of foreign exchange on reve-

nue account will be not more than Rs. 39,000

crores plus some borrowings. it may cometo

Rs. 45,000 crores. Infact Rs. 23,000 crores

is not going to remain there and it is going to

go up. So, forty per cent of Rs. 45,000 crores
will not come to Rs. 23,000 crores. So,

maybe, Rs. 10,000 crores, the Government

will have to find from the convertible foreign
exchange, at market price. That means, the
bulk import price also wili go up. That will hit
the poor again. | am just explaining the real
import of the Budget.

Therefore, this convertibility is going to
affect the poor people. The Finance Minister
has very correctly said that. * We have tc
bear any burden, make any sacrifice”.

But whe is going to bear the burden and
make the sacrifice? It is not the rich peopie
who are being thrown abcnanza, butitisthe
poor peopls, through this kind of measures,
who are going to bear the burden and make
the sacrifice. The prices will not only go up
because of this cost push, the prices will alsc
go up because of this cost push, the prices
will also go up because fo excess liquidity in
the mariket. The Government borrowing may
have beean brought down but what about the
back borrowings, bank lendings? The bank
fendings hacause ofthe decigass in SLE will
goupbhy Rs. 17,000 crores. Forgive me, if my
figures are not correct because | have no
access to the officialfigures. ifthis Rs. 17,000

crores come into the market, they are not’

going to be investment inthe industries, thaey
are going to be spent on consumer durables
and the other consumption goods. And a
quite of it is going intc the stock market to
further fan the speculative tendency we have
seen sc far. The stock markets, they say,
have gone berserk; they will go further ber-
serk because of this kind of funds being
made available to them.

This cost push inflation will also gener-
ate in the mind of the people an inflationary
expectation; and that will also raise price; it
is not only the demandbut also the cost push
inflation, also availability of bank finance
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which will generate inflationary tendencies;
and the prices will rise because of that; and
further squeeze the poor. What is the Gov-
ernment doing to ameliorate, contain the
effects of this inflation? They say, they are
going to revamp the Public Distribution
System. But what are they going to do about
that? 1700 tiocks have been mentioned in
the Budget tc be revamped. Have they done
anything about that? Have they taken any
steps so far? We have not heard anything
about that; and that cannot be done for mere
Rs. 200 crores.

Then Rs. 2,500 crores have bean allc-
cated as food subsidy. They are hoping to
get 8 million tonnes of wheat with the rise in
price of wheat that has been allowed; the
purchase price of wheat which has been
allowed, | don't think Rs. 2,500 crores will be
encugh; but that came after the Budget. |
think the consequent provision will be made;
and in any case, the market conditions what
they are, | dc not know how the Government
arrived at this figure - Rs. 250 per quintal of
wheat tc be purchased by FCI. But, obvi-
ously, the market will not yield to the Govern-
ment 8 million tonnes of wheat at that price;
the price has to be more; and the Govern-
men! knows it; and if they delay very much
further than announcement, then the wheat
is going to disappear from the market. So,
this Budget starts on a wrong footing giving
money 10 the wrong people and squeezing
the poor. Right target for the Government, of
course.

It does all these things in order that it
may propitiate the masses in Washington -
the World Bank and the IMF. Why do we
have to go to these conditionalities this time?
Maybe tan years ago titis country had gone
to World Bank and the IMF and got a much
larger Loan atleast, atthattime, the loanwas
not utilised the agreement was for a sum of
5715 million dollars. There was no condition
that everything had to be reviewed, and only
on review, on satisfaction of the World Bank
or satisfaction of the IMF, further funds
should be made available; there was no
condition,
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SHRI MANMOHAN

you know #?

SHRI SOMNATH CHATTERJEE: He
wanted them to disciose that.

SHRIMANMOHAN SINGH: Obviously,
if Mr. Amal Datta is not avware of that what
cant | do?

SHRI AMAL DATTA: t am not aware of
that. Whatever has come in papers, in
magazines, we have to enlighten ourseives
on that bas:s. If you do not tell us, then you
have to sufter like this.

SHR! MANMOHAN SINGH: | am sorry,
tha CPIl (M) is so ill-informed.

SHRI NIRMAL KANTI CHATTERJEE:
For structural adjustment loan, certainly,
cenditions are there. Why are you shanking
your head? Do you deny that?

Almost every single measure, every
single important measure announced by this
Government since it has assumed office,
starting from the devolution which n an-
nounced saying that it is an adjustmentofthe
cumrrency price or something like that, start-
ing from that, everything has been done at
the dictates of IMF and World Bank whose
main strategy is to roll back the pubic sector,
to contain the Government expenditure,
inciuding infrastructures. We will do 7 Will
the private capitalists of indiado? And if they
are not so minded, — in fact, they will not get
the opportunity also because of the high
price of the Indian captal goods. Ch! Yesi
The Americans are thera, the Germans are
there and Japanes are there! Thair, capnal-
ists will come and join us.

Every single Indian venture, big venture
henceforth is going to be a collaboration:
whera the equity capital will come in the form
of capitai from abroad. Becauss, that also
has been made aasy in the Industrial Policy.

K the machinery comes, on the equity .

capital which is being brought by a foreign
firm, them it is easy to do it. Therefore, all
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industries henceforth are going to be ther
collaborations.

17.12 hrs.
[MR. DEPUTY-SPEAKER in the Chair

We have been hearing lately of a num-
ber of licences issued or cleared, clearances
given and so on. This has been said in
Parliament and outside. The figure, if | am
notmistakenis, 833 cases have beencleared
and atotalof Rs. 1100 crores — which does
not mean much, a Iftle over one core of
rupees per unit— is involved. So, it is not
coming in a big way. Not yet; and in the
meantime the Minister goes and tells the
Economic Times published by them that he
is expecting an investment to the tune of two
to four bilion doliars inone year. Inone year!

I do not know whether Shri Murli Deora's
figure was correct when he said that the total
foreign investment in this country today is
less than two billion dollars. | do not know
whether thatfigure is correct. If that is so, the
expeciaton seems to be more or less unre-
alistic.

SHRI MANMOHAN SINGH: You are
again quoting me wrongly. | will correct you.

SHRI AMAL DATTA: Are you not being
correctly quoted? {s it not two to four billion

. doliars? ,

SHRI MANMOHAN SINGH: Ng, ne.

SHRI AMAL DATTA: | am sorry. You
shouid have denied that. But 1 came out in
the headlines.

Now, the policy of IMF and World Bank
has beento make entry of the private capital-
ists into this country and we have succumbed
1o it; we have surrendered to it.

The Finance Minister in his Budget says
that we should not be captive of the fear of
another East India Company. There might
have been one or two such companies in
thosedays. Butthere are anumberof giants,
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hundreds and thousands of giants, much
more bigger than the East India Company of
thosedays. Today, in America, in Japan and
Germany they are ready to gobble us up at
least gobble our capitalists up. | do not mind
whether the capitalists die a natural death or
not. But | would not like to be gobbled up like
that.

With all this surrender of economic
soveriegnty what have we got up to toeay? |
have nofigures uptotoday. But | havefifures
up to January. It is 3.55 billion dollars, from
the international institutions. Anc in the
meantime, the steps we have taken are to
control the fiscal deficit to the magic figure of
first 6.5 and then 5; to disinvest shares in
public sector undertakings at a loss, as al-
ready pointed put by Mr. Murli Deora. | need
not go into that. We did all these things
because we are in a hruu and we have to
abide by the time table given by the IMF or
the World Bank that you must disnvest by
such and such a date...{Interruptions) We
have gotonly Rs. 3,000 crores. Andwhereas,
according to Mr. Deora, not me, who is the
Chief Congress spokesman you should have
got Rs. 10,000 crores or Rs.11,000 crores.

So, that money is lost. He says that it
has gone to the public undertaking. If it has
gonetothe Mutual Fund, then whose money
it become? It does not remain the Public
money. lt becomes the money of those who
have contributed to the mutual fund. Then,
you amended the Sick Industries; you have
restructured BIFR and sent the sich public
undertakings to BIFR. All these have been
done in a hurry. Then, you dereggulatea and

™ de-controlled steel industry. Then, you re-
moved the Reserve Bank cahs margin re-
quirements for imports and then reduced
canalised imports...(Interruptions)

SHRI MANMOHAN SINGH: De-control
was done to help the State of West Bengal.
You should be grateful to our
Government... (Interruptions).

SHRI AMAL DATTA: Then you have
reduced th canalised imports on a few items
liek petro chemicals, edible cilseed, fertilizer
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and nothing else. Then, the bonanza to the
press was the fall in the prices of newsprint,
And that has given a good crest to Shri
Manmohan Singh. Then, you reduced the
Statutory Liquidity Ratio to 30 per cent. All
these have been done. Many more have
been done. | cannot go on with the list. ¥ | do
that, then there will be no end to it.

What is the net effect of this Budget?
The net effect is to choke the growth of
pulses. As Mr. Chandra Jeet Yadav has said
in this country, public sector undertakings
have become a partof our national heritage,
they have grown over a period of forty years.
They have become a part of the Indian life,
Indian scenario. We are all one to take pride
in that. And today the direction has come
from the World Bank asking you to disinvest
shares in the PSUs and even the profitable
ones, you disinvest. What has gone wrong
withthe PSUs? You do notknow. You should
have known that. Other people in the Treas-
ury benches should also have known that. it
is because of the interference of the bureau-
crats and because of the interference of the
politianos of the Ruling Party, the Govern-
ment. That is why, the PSUs have not been
able to grow properly and become profit
centres. Otherwise, they would have been.
This is what they have done. They have
served the interests of the private sector.
They have served the interests of the bu-
reaucrats and the politicians.What had hap-
pened? Havethey ever been made account-
able? Have the profit centres made account-
able? That has not been done.

The blame is laid at the door of the
management or the workers. The entire
concept of the public sector has failed. It is
the Government which has never taken it
seriously. The public sector has done well -
petroleum sector. Everything is in public
sector. Have they not done well? Today they
are saying that Rs. 10,000 crores or Rs,
12,000 crores worth of petroleum will have to
be imported. Why? It is because you have
not allowed it to grow; not because of foreign
capital would have come and invested here.
Perhaps they would have. All want to have
their oil. But in this country, there are many
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accounts for petroleum development and all
that. There are four or five different types of
accounts. Mr. Manmohan Singh, do you
know how much the Government has si-
phonedout ofthis account Rs. 22,000 crores.
If Rs. 22,000 crores have been taken away
from the petroleum sector, where is the
money for growth? Today you are inviting
pecple not only to explore but also to de-
velopthose areas where petroleum has been
found, established. Why? Why ONGC could
not put in more rigs? They were not allowed.
On the other hand, ONGC has not oniy been
prevented from deing that, ONGC has been
used by the Government to borrow money
from abroad. The credit rating has never
been very good in Rajiv Gandhi's time. It
happened 1987-88. Money was borrowed
by ONGC and passed cver to the Govern-
ment. ONGC kept on paying the interest.
That money has not yet been repaid. This is
the way you have abused the public sector.
That is why the price you have 10 pay today
in paying for petroleum is to the extent of Rs.
10,000 to Rs. 12,000 crores. -

You have no policy. You have given
some encouragement to axpcrters but you
have given them encouragement also to
keep their money abroad. There is no douibt
about that. You have been the Governor of
Reserve Bank, Mr. Manmohan Singh. Do

you not know that there are two ways of

ascertaining what money is due to the ex-
porters from abroad - cne from the customs
and one from the bank? And what happens
to the customs challans or chits which are
sent to the Reserve Bank? Do the Reserve
Bank people ever look at them? Or are they
not put in gunny bags and put in the base-
ments of Reserve Bank and ultimataly de-
stroyed? This is the knowledge | have got
from my sources. You deny that. You have
been the Reserve Bank Governor for 2 172
years...(Interruptions). As a result, by un-
der-invoicing of exports and over-invoicing
of imports, 28 billion dollars have been taken
out of this country by the businessmen in the
eight years from 1981 to 1989. This is from
an IMF - sponsared report. So, you cannot
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deny that. It does not lie in your mouth to
deny that. Twenty-eight billion dollars have
been taken out. Will these people bring back
that much money? How much have they
brought in because of the NRI Bonds and all
kinds of facilities given to them? They will
not, because nobody can be sure of this
country’s future any more. The political sta-
bility we had achieved is gone. The eco-
nomic stability is in a shambles. They do not
know what will happen to the money once
the bring it to India. That is why all these
which you aré showing up as panacea be-
fore us are nothing. They are all neurosis
and nothing more than that.

There is no policy of import cut. The
oilseeds have been mentionad by Mr. Murli
Deora.

MR. DEPUTY SPEAKER: Ploase wind
up now.

SHRI AMAL DATTA: I will just take one
more minute and then wind up.

The point | am making is that you have
perhaps a policy of export encouragement
but no policy which could be implemented,
which was implemented to see that this
money gets back o the country. insofar as
imports are concerned, you have no pelicy to
curb imports at all. Some ac hoc policies
have been formulated but nothing to stay in
was done Why do we have tc import
oilseeds? This country is twenty times or
thirty times the size of Malaysia. If Malaysia
can supply our needs, we can supply twenty
times more. But what has been done to
encourageoilseeds’ growth? We donot Lever
Brothers to do that. Our scientists are good
enough. But where is the opportunity? What
prize they have been given? Today you are

_oftering our producers of wheat Rs. 2.50 per

kg. You are prepared to offer them that. But
when it goes to foreign countries, when it
goes to import wheat from USA, you are
prepared to spend Rs. 4 per ky.

SHRI MANMOHAN SINGH: | must ask
you, are you suggesting that food prices in
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India should be allowed to go up faster?...

(Interruptions).

SHRI AMAL DATTA: | am not suggest-
ing now. | do not know the costing of it.
Therefore, lam not suggesting anything. But
| am saying that this is your behaviour pat-
tern because people of this country know
~:hat people of this country are not appreci-
ated by their own Government. Their own
Government will go for foreign wheat and not
pay the same price of Indian wheat. The
Governmeni of this country will go for oil
seeds from abroad but not give the same
3% ice 10 people who produce the oil seeds
here. What efforls have you made in this
regard? | mustsay that very little, very meagre
efforts to save the hundreds of crores of
rupees worth fereign exchange indollars are
made. You could have saved all this. The
import of all the four bulk items patroleum,
cereals, fertilisers and oil seeds - could be
broughtto a zero and indeed we could have
exported something. There is no reason why
we cannot export cereals or oil seeds, if we
really put our efforts into to. It is no! so

E -ause your whole strategy of develop- -

mr nt has been wrong. It has been wrong
from the seventies. The bio-technelogy -
when first made in the seventies - made it
clear that India is the country where the bio-
technology hasthe greatest effect. What has
beendone inthis country? Whatthinking has
come? Why should we go after industry and
spend money and go for all consumer
durables like colour T. V. or Maruti car etc.?
rwish Sanjay Gandhi - if alive - instead of
Maruti car has gone for wheat cultivation in
th.: country by which the country would have

been rich by this time. Butyou wentforalong™

detour. (Interruptions)

SHRI MANMOHAN SINGH: You are in
power in West Bengal since 1977, Pleased
tell me how much foodgrains procured inthe
State of West Bengal...

SHRI AMAL DATTA: | am not answer-
able to you. You are answerable to us.
Please do not try to change the whole
system. (Interruptions) You please change
your direction. The I. M. F. will never ask you

that.
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to go for agriculture or primary production
becausethey have got enoughontheirhands.
They are saying their people not to produce
and to keep the fields hallow, to rise the
market price. That is their tactics. If we go
agriculture, of course, the loan will be stopped.
But next year we will not have to go for loan.
The bio-technology makes it possible for
India to feed the whole world. What are you
saying? Your Budget speech is totally a
blank on that.

SHRIMANMOHAN SINGH: | agree with

SHRI AMAL DATTA: | have calculated
myself for my own satisfaction as to what we
could do justby going in for prawn cultivation
or shrimp cultivation by vsing modern tech-
nclogy inthe saline and blackish water which
is available in this country at no less than five
hundred thousand hectares of which four
hundred thousand hectares he in West
Bergal. One day, | think, we will be able to
davelop that. The whole worid wiil not be
ableto buy that product than. We do not have
that price. | am not joking. | am sure that the
price having come down, the world does not
have that much of money , if you calculate at
this price. But, of course, that price will come
down and we will alsc eat scmeathing, which
we are not able to do at the moment. I is
possible. But change your strategy, anb
change your direction. Piease do not go and
listen to the World Bank. Please listen to us
a little bit. Perhaps, you wiil do batter next
time. Thank you.

] L F -
_-- DR DEBIPRCSAD PAL (CalcuttaNorth

West),/Mr. Deputy Speaker, Sir, | rise to
support the Budget whicn has been pre-
sented by ShriManmohan Singh fortheyear
1992-93. The Budget is bold, innovative and
pragmatic in introducing many steps for
restoring the economy to its proper path. We
have gdt to see why this budgetary policy
was introduced. This House knows what
was the economic scenario at the time when
the present Government came to pawer in
June, 1991./The economy was going to be
bankrupt in.the international sphere. Qur
requirement of foreign exchange for the
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imports were not even for two weeks' re-
quirements. The international world was not
at all giving any credibilty to the Indian
economy / and the foreign banks stopped
lending money to India. The NRIs were with
drawing their deposits because they have
lost confidence in the Indian economy. That
was the position which was being brought
about by the 18/ionths rule and in 11
months{he Government of the National Front
have brought the economy to such a posi-
tion, and which has subsequently further
depreciated, that the inflation in the country
reached its high water mark in Jufy|1 991 at
16.6 per cent. The Government haveto face
this impending crisis because if the intema-
tional banks and institutionistop supplying
funds to India, what will be our position, our -
credibility before thefworld? 4nd faced with
this situation, the Government tock the {pld
step of devaluation and took certain impor-
tant immediate measures for restoring the
economic strength and vitality of our coun-
try. The result was that the present positiond
is that thefforeign exchange reserves of our
country have increased to Rs. 12000 crores.
Woe are not to depend upon the charity now
because we can have now our own strength
of our foreign exchange reserves. The infla-
tion is arrested,ﬁ‘cannm be reduced over-
nightMr. Vajapayee was saying ‘Why doyou
wail for three years? Economic reforms
cannot be made by the magic wanépf only
the Finance Minister. The budgetary policy
only can create certain conditions to which/
economy has to respond and the response
cannot be made like the Alladin's lamp over-
night and hence we have got to wait for the
results of the policy which has been intro-
duced by the Finance Minister. We have got/
to see today what are the objectives that the
Government had in view for introducing the
various measures some of which are really
:Evativ& The objective before the Govern-
nt was to tide over the crisis in the balance
of payrnente:/bcsition and at the same timejto
control the inflation in 1hé country. The twin
objectives were achieved by the Govern-
ment by introducing our new industrial pol-
icy, monetary policy, trade policy and fiscal
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policy as well. The budgetary policy reﬂectsF
the economic philosophy, the fiscal policy of
the Government and the Government
thought, and rightly so, that if the economy is
to be restored from its impasse, one of the
major objectives will be to liberalise the
economy and to/unshackle the economy
from the cobwebs of bureaucratic control. It
is precisely because of this reason that the
new industrial policy excepting in certain
basic sectors has now freed the economy
from the licensing and other requirements
which created artificial pottlenecks in devel-
oping the country on its own. The budgetary
policy aims at that measur. The Finance.
Minister has introduced various Jmeasures
to give reliefs to the different sections of the
economy. He has introduced a drastic cut in
thq’rata of taxation. Today, there are only
there slabs of Income Tax. The peoplewhose
incomas is upto Rs. 50,000/~ are to pay 20 per
cent; the people whose income is between
Rs. 50,000/~and Rs. Ongflakh‘are to pay 30
percent and for above Rs. One lakh, it willbe
only 40 per cent with a surcharge, which, as
assured by the Finance Minister will con-
tinue only for one year. He has also raised
the / taxation exemption limit from Rs.
22,000/—~to Rs. 28,000/-. In other words, the
small income group will get a ralief of Rs.
6,000/~ as their tax examption “mit is in-
creased. But, at the same timef ine Finance
Minister has withdrawn some of the reliefs
which were available to the lower income
group. In the deduction under 80 (L), nor-
mally an assessee would get a deduction of
Rs. 13,000/~ from his total income. ff/his
income tax slab is 20 per cent, then he would -
have got a relief of ut least Rs. 2,400/=, if his
tax slab is 20 ; i r cent, ha.woulc have got a
relief of Rs. 3,440/- andfThis income tax slab
is 40 percent, then he would have got arelief
of Rs. 6,000/—. But, now he gets a relief of
only Rs. 1,200/~ for Rs. 6,000/ relief which
has been given 1o him. It is the/policy of the
Government, as the Finance Minister him-
self said in his Budget speach, fo give sub-
stantial relief to the lower income group. So, ¥
| would appealtothe Finance Ministerto see
whather this raising of the exemption limit
will really give substantial relieffto the middle
or the lower income groups, unless the relief
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under section 80 (L) is restored. We must not
forget that by giving the deduction under
section 80 (L), the savings in the community
are also generated. If you do not restors tax
deduction/facility under section 80 (L), the
large amount of savings, which the lower
income group or the middle income group
are prompted to make to get the tax deduc-
tion, will be eliminated and that will discour;-

age savings inthe country whichiis onsuﬂhefr;

sources of generation of internal capital for

the industrial and agricultural development

of the country.

| would also request the Finance Minis-
' ter to consider whether the deduction under
section 80 (CCA) or under section 80 (CCB)
canberetained. Even f\qis broughtunder 88
then the exemption limit should alsobe raised
because under section 80 CCA or 80 CCB,
the assessee cannot untilise that money for
a certain number of years. f he wants to
withdrawit wi'l}:e taxable. One of the avowed
objectives of the Finance Minister is to gen-
erate internal savings in the country. The
Finance Minister has also given certain re-
liefs to the salaried people by allowing ex-
penses incurred on medical expenditure, if it
is incurred in hospitalsynursing/homes or
clinicsprescribed by the Chief Commissioner
and the types of diseases which are pre-
scribed by the Chief Commissioner. | have
nothing to say regarding the clinics which are
approved by the Chief Commissioner, but
the types of diseases which are to be pre-
scribed py v the Chief Commissioner may give
rise to certain practical difficulties. Some-
times, new types of diseases grow up and
the types of diseases in different State may
< not be of the same pattern. Therefore, | will
ask him to consider this aspect of the Ques-
tion.

’

~d

The bedgtary policy has introduced
certain dynamic measures § *

The Finance Minister has introduced
a better liquidfty on the basis of the recom-
mendations of Narasimham Committee.
Theliquidity ratiois to be reduced from 38.5
percentto 30 percent. lt's a very welcome
measure. For, the commercial banks are

n.), 1991-92

not to keep much of their deposits locked
upin unproductive investments. Now it has
been released and this will give encourage-
ment to the investment in productive sec-
tors. The Finance Minister also has intro-
duced ajvery important measure for dealing
with inflation and also the evasion of taxes.
He is giving encouragement for the gold
bond which he will be introducing as he has
announced. As a result of this introduction of
the bond, unnecessary locking up of
goldAn non - productive purposes willnowbe /
done away with. People will be encouraged
to purchase the gold bonds and after a
certain period, five or seven years whatever
might be prescribed, they will getthe equiva-
lent value of the gold or the gold itsa;aill be
retumed to them with a nominal interest
during this period. This will encourage
peopleto invest their funds and they will also
be encouraged to purchase the gold bonds
and thereby investments also will be gener-
ated and the evasion of taxes will beﬁde—
quately dealt with.

The Finance Minister has also encour-
aged the import of gold.

SHRI NIRMAL KANTI CHATTERJEE
What do you do with the gold ?

DR. DEBIPRGSAD PAL : We will give
you that gold when we get it * You can do
whatver you like!

The Finance Minister has also encour-
aged the import of/goid by the NRIs or the
returning Indians at a nominal duty of 15 per
cent. This will discourage the hawala trans-
action, and trafficking ingold, which isgoing
on allthese years. The Finance Minister has
also introduced - certain other imponam/
measures by streamlining and also by
strengthening the capital market so thatthe
people might be encouraged now to invest
their money in shares and other securities.

* Now the shares also have been brought

outside the purview of the Wealth Tax Act.
This is a?very healthy measure. After the
purchase of the shares, the assessees
need not pay wealth tax on that. But there
is some difficulty. i the shares are sold or
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transferred, that will attract capital
gams: AWt Aly
| request

the Finanm{vto consider
whether this will nofalso involve the immo-
bility of the movement of the shares be-
cause if the people selithe shares, then they

willbe liableto Capital gains. But if they wapd—

wealthtax. The result will beyit wiljpe locked
up and the investments will be immobilised.
The introduction of the capital gain by a
new system undoubtedly is a very novel
feature and it does away with many of the
problems vﬂlh which the assessees were

faced with 4{’4

the shares, they will not have tt;aay any

-

Now we are taking the fair market value
ason 1-4- 1981 and link up with index of
the inflation which will be announced by the
Government from time to time and, on that
basis, the difference of tha capital gains will
be liable to tax at 20 percentor 40 per cent,
asthe case may be. Butthe question which
| am asking the Finance Minister with great
respect is this. You have abolished and
withdrawn relief if the sale proceeds are
invested in approved investment. [, for
example, Somebody sells a property and
invests it in certain approved securities, he
gets exemption. Now what are these ap-
provedsecurities? The UTlor the IDBI. So,
the money is being invested in public sector
and that money is being utilised for the
industrial development of the country. Now
, ifthis relief is withdrawn, what will happen
is this : it will also encourage evasion of
capital gains by lowering the sale price. On
the other hand, when this measure was
there, it would have encouraged the pur-
chase and sale of properties, purchase and
sale of assets at a fair market price be-
cause the assessees know that it they
invest their money, then mon they will get
tax relief. Such sort of a measure, it is
to be introduced through the Finance Bill
which aims at restructuring of the fiscal
system, requires a serious considaration .
Iwould urge upon the Governmaent that this
type of a measure should bé introduced

MARCH 23, 1992

and Suppl. Demand. 1060
fer Grants (Gen.), 1991-9; o

after referring the matter to a Select Com.
mittee. The Parliament understands the
needs of the people. Further, When struc-
tural adjustments areto be made inthe fiscal
system, it would be betterifit is sentto a -
Select Committee so that deliberations

may be made regarding the impact of the
measures upon the economy.

The Finance Minister has introduced
many other important measures both in Di-
rect Tax and in Indirect Tex. The achieve-
ment of the Finance Minister, Ithink, isthat
even after he has introduced fiscal discipline
in public expenditure in the Central Govern-
ment, the States have not been denied of
their shares. Rather, the States are getting
today, according to the budgetary policy of
the Finance Minister, their increased share
of allocation of the taxes. The States are
getting more than Rs. 18,000 crores out of
the tax receipts of Rs. 75,000 crores. The
States are also given the increased capital
assistance in the plan outlay of Rs. 16,000
crores, which have been increased from Rs.
14,000 crores to Rs. 16,000 crores. Thus,
more than Rs. 2,000 crores have been in-
creasing by earmarked for the States. So, |
would appreciate and welcome the policy of'
the Finance Minister that even in spite of the
fiscal discipline which he has introduced in
the public expenditure, he has not allowed
the States to suffer as a result of this cut in
the public expenditure.

Now, | am coming to a close of my
speech. The other thing which the Finance
Minister has also introduced is that he has
raduced the bucdgetary, deficit to a sizable
limit. We have seen the budgetary deficit
during the National Front Government and
the earlier Governments rose up to 8.5 per
cent compared to the GDP. In 1991-92, the
Finance Minister, by his budgetary meas-
ures, has reduced ti 1o 6.5 per cent. In this
year, thetctal receiptsis Rs. 1,14,000 crores
and the tctal expenditure is Rs. 1,19,000
crores and the small defict of Rs. 5,000
crores comes to 5 per cent of the G. D. P.
{Interruptions) Wae all know that the inflation
is generated because of the budgetary defi-
cit, unpreductive non-productive expendi-



1061 Gen Budget, 1992-93- CHAITRA 3, 1914 (SAKAL
r

Gen. Discussion; Demands for
Grants on Account (Gen.), 1992-93

ture which has been generally resorted to by
the earlier Governments. The Finance Min-
ister in reducing the budgetary deficit has
done a commendable job. You are all think-
ing that the Finance Minister has been dic-
tated by the World Bank and the Interna-
tional Monetary Fund. The surrender of our
economic sovereignty is a spectra which is
haunting some of the Members of this House.
| should tell them, as the Finance Minister
has said in unhesitating terms, that our
country cannot surrender its economic sov-
ereignty to any outside world. We are the
Member of the International Monetary Fund;
we are the Member of the World Bank. If you
take such a loan for your immediate crisis to
be tided-over, necessarily we should be
careful to see what is the type of economic
reforms we are to undertake to resuscitate
our economy? There is nothing in this about
the surrender of economic sovereignty. This
Budget has opened up India in its competi-
tiveness in a global economy. We cannot
now live today in splendid isolation com-
pletely divorced from the winds of change
which are now bolowing all over the world.
Thorefore, it our country has to take a signifi-
cant role in the development of the world
economy, if our country has to take a signifi-
cant role in the development of the world
economy, if our country hastotake its proper
rolein the international market inthe interna-
tional economy, then we must liberalise our
economy, invite foreign capital, foreign tech-
nology in order that the pace of modernisa-
tion of our Industry can be speeded up.
(Interruptions) He has also said about the
needs of agriculture which forms the core of
our Indian. economy. | congratulate the
Finance Minister for introducing these bold
and innovative changes which form a land-
mark in the budgetary policy in this country.
There is no deviation from the Nehru's policy
of industrial development...(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Pal, time

is being allotied to various political parties. I
the earlier speakers take more time, thenthe
subsequent speakers will have less time.
Then there will be agitation and there will be
unrestinthe minds of the subsequent speak-
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ers. We should take into consideration that
also.

DR. DEBI PROSAD PAL: | am coming
to a close in a minute.

DR. DEPUTY-SPEAKER: It is up to all
the respective party whips to take care of
these things.

DR. DEBI PROSAD PAL: The budget-
ary policy of the Finance Minister marks a
landmark and if this policy is pursued in its
right earnest, it will create an open economy
where employment will be generated, indus-
trial production will be as celerated and
agriculture also will be adequately taken
care of. Indiacan play a significant role in the
development of the world economy with this
new budgetary policy. | support the policy
and the budgetary measures introduced by
the Finance Minister.

|’l'

- SHRI P. G. NARAYANAN (Gobichetti-
~ palayam)Mr. Deputy-Speaker, Sir-enbehatf

-efthe Alt -india Anna LMK Paity, 1would like
to offer my view-points on the General Budget
forthe Year 1992-93 presented by our hon.
Minister for Finance.

At the outset, | would like to congratu-
late our Finance Minister for having jpre-
sented a well-balanced Budget in order to
tackle the economic crisis that our country is
now facing. There never has been in this
country and that too within eight months
period, so much of policy, inputs for structural
changes and there has’ ot i/Budget so fully
consistent with those policy announcements
- | am supportive of them.

While the Budget incorporated seigral
structural changes, every care has been
taken to prevent any abrupt adverse effect.
To begin with, the Finance Ministe: dis-
pelled the illusion that there has been a/
Budget leakage.

Much has been said about the World
Bank and the IMF by the opposition
parties.The IMF and the World Bank are our
bankers and it is our right to borrow from
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them. Obviously, they want to be satisfied
that the loans will be repaid. That is why,
conditionality comes in and it is customary to
discuss with them what we propose to do

policy-wise.

One obvious aid in the tax reforms has
been the recommendations of the Raja
Chelliah Committee Report. If there is one
reason why the Finance Minister should

receive a pat on the back, it is for presenting
a Budget that is sensitive to the poor, re-
sponsive to the needs of the industry and
reflective of his courage in sticking to the
rigorous course of structuralreforms. It was
no mean achievement to have brought the
fiscal deficit down from Rs. 44,640 crores in
1990-91 to Rs. 37,792 crores in 1991-92. All
the earlief Finance Ministers, in a row, have
promised such reductions but none have
succeeded like our present Finance Minis-
ter. The Finance Minister has also promised
to reduce the deficit in the  yoar 1992-93 to
Rs. 34,408 crores. Even.more impressive
has been the enhancement of foreign ex-
change balances from Rs. 2,600 crores in
July last to Rs. 11,000 crores now. This
success has enabled the Finance Ministerto
launch a partial convertibility of rupee. This
will definitely provide a/boost to export and
import substiution.

The new scheme is accompanied by
abolishing of exim scrips currently in force.
is most significant that forty per cent of the
foreign exchange approvals will be ex-.
changed at the official rate of sixty per cent
at market /determined rates. This will to a
considerable extent remove the uncertainty
among foreign as well as domestic transac-
tors aboutthe official exchange ratechanges.

Another major achievement is that the
Finance Minister has succeeded in bringing
down the fiscal deficit. The Budget estimates
for1991-92 leaves a deficit of only Rs. 5,398
crores compared to Rs. 7,032 crores in the
revised estimate for 1991-92, that is Rs. 600
crores less than the original anticipations.”
And there is reason to hope that he would be
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able to reduce the fiscal deficit further

A feature of this Budget is that the

Finance Minister has made considerabie
revenue sacrifices; but for the laudable pur-
poses. It will be worthwhile to hope that the
two other schemes which he has proposed
in the new Budget would succeed. One of
these, permitting, import of gold by the Indi-
ans upto five kilograms by paying 15 per cent
of import duty in convertible foreign cur-
rency. This is an attractive proposition and a
novel scheme to discourage illegal import of
gold into the country. Another scheme that
really has been conceived because of the
failure of the exim scrips which allows a dual
value of hard currency brought into the
country. This is certainly amove inthe direc-
tion of gradually making the rupee fully
convertible.

An admirable simplification of the In-
come-tax regime has emerged in the pres-
ent budget with an enhancement of the
exemption limit to Rs. 28,000 with only three
tax rate slabs.

A most promising innovam: beginning -
has been made by subjecting shop-keepers
and retail traders with an annual turn over of
Rs. 5 lakhs to a presumptive tax system in
which they pay which is Rs. 1400 as annual
tax. This according to him is to enabla poten-
tial tax payers to overcome their psychologi-
cal hesitation of gefting into the tax system.

18.00 hrs.

Here | would like to draw the kind attention of |
the hon. Minister to one thing. While the
shares, securities, bonds, bank deposits etc.
have been exempted from wealth tax, the
small investors have been given a raw deal
by withdrawing Section BOL. This will defi-
nitely upset the smaller investors who are
notwealth tax payers. The deeision on grant-
ing allowances on certain small savings had
also posed a severe set-back to States,
especially jto my State, Tamil Nadu, to
mobilise résources. | would, therefore, ap-
peal to the hon. Minister to reconsider this
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issue. Similarly, withdrawal of relief of Rs.

3500/- for new houses and disallowance of

loss from house prt n accountof inter-

‘@st payments etc. may/not be very conduc-

ﬁ,vato the encouragement of house constru-

cions by small and middle level persons.

Another welcome move is that the capi-
tal gains tax has been simplified and made
more equitable with greater concessions
based on equity which have beenintroduced
in the direct/tax system for the benefit of
handi dependants, women in em-
ployment, people above the age of 65 years,
authors, party-writers, artistes and sports-
men and the victims of the Bhopal Gas
disaster.

With all this, the positio Stalas
had not merited the aﬂermbﬂ
sistent with the philosophy of a strong union
and prosperous autonomous States, the
Constitution would need changes to ensure
that all powers to protect and safeguard the
sovereignty of the nation are with the Centre,
while the powers for welfare of the j)eople
are entrusted to the States. The Centre had
asked the States to play a key role for facili-
tating industriai development and export
effort. Unfortunately no part of the Corporate
Tax was shared with the States.

The acceptance of the report of the high
poweredfommittee headed by the Defence
Minister, recommending an ad-hoc increase
in the pensionary benefits, is another re-
markable move. This proposal earmarked
Rs. 120 crore for the much publicied “one
rank—one pension” despite pressure from
various international quarters to cut the

. expenditure on"Detence.

The Government-has given priority to
women and child development by giving the
Department of Human Resource Develop-
ment a budget allocation of an increase of
Rs. 85 grore with increased allocations for
elementary, secondary, adult and technical
education.

Another set-back in the/budget alloca-
tion is that, though a new centrally spon-
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sored programme for constructing houses
for the rural poor has been proposed, there
is reduction in overall aliocation for the Rural
Development Department. While the new
scheme will be implemented with 50 per
cent, Central Grant, Water| Supply and
Sanitation and the Drought-prone Areas
Programmes have also been given less allo-
cation than last time. | urge upon the hon.
Minister to reconsider this allocation.

Another welcome measure of this
Budget is tax exemptions on petrol products,
motor cars and some electroni . The.
tax exemptions on the esse items like
coffee, tea, sugar, matches, kerosene and
vanaspathi are highly noteworthy.

The Finance Minister's announcement
for the setting up of a Small Farmers Agri-
Business Consortium Fund by the Reserve
Bank of India and NABARD is a/{mique
experiment launched to generate income
and employment in rural areas.

The maost important concession made
to the tourism industry in the country is the
announcement of the withdrawal of expendi-
ture tax as far as the restaurants are con-
cerned, while modifying it with respect tc'.!;’r
hotels. This is a welcome step, particularly in
large cities where a large section of the
middle class patronise these eating places.

Walcoming the increased Budget allo-
cations for the Ministry of Home Aftairs on
strengthening para-military forces, 1 would
like to submit that in pxtending Central assis-
tance to the States, a special quota of assis-
tance is reserved for States having border
area problems. As regards my State,
Tamilnadu, it has a major sea border with Sri
lanka. The entire coastal belt a prob-
lem in view of the aclmtlasag the foreign 4
militants. This is a special problem with ~
considerable implications in view of the fre-
quent crossing over to Sri lanka by the mili-
tants. The coastal districts in the State have
suffered due to the activilies of the militants.
The State has also had/fto bear the brunt of
accommodating a large refugee population
arising from the situation in Srilanka. Al-
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though the immediate cost of feeding the
refugees is met by the Union Government, it
has had serious repercussions onthe State's
economy. The State has been consistently;
demanding Central assistance in view of the
heavy expenditure by the State to contain
the Srilankan militants’ intrusion and intran-
sigence from across the border. The Centre

has not so far conceded this. it may be worth .

noting in this context that as our hon. Chief
Minister has informed, a suicide squad has
already entered Tamilnadu with a view to
physically liquidate her and blast the head-
quarters of the Special Investigation Team
probingthe assassinationof theformerPrime
Minister Rajiv Gandhi. This has alsa been
confirmed by the Intelligence BureauKeep-
ing all this in view, | urge upon the Govern-
ment that just as the Centre's special treat-
ment given to border States like Jammu &
Kashmir and Assam, the problem in States
border areas along the coast should also be
given special assistance treating it as A sea
border area at par with land border area.

In the guise of nationalising excise duty
struture on cotton yam and fabrics, the Fi-
nance Minister has burdened the industry
with additional Rs. 150 crore by way of
increased excise duty. The cotton textile|is
already reeling under high prices of cotton
and other input costs resulting in the dedlin-
ing yarn production in the last few months.
Due to this hike, cotton textile industries
hope for major reliefs has been belied. The
duty increase will greatly affect the cotton/
yarnon lower counts which are mainly needed
for coarse cloth used by the poorer sections
of the society. In my State Tamilnadu, major-
ity of cotton textile industries are situated in
Coimbatore district and the whole industry is
very much upset over this hike /T, therefore,
strongly plead the hon. Finance Minister to
reconsider withdrawing the excise duty on
cotton yarn in the interest of the dpvelop-
ment of this industry. MR

As far my State, Tamilnadu, is con-
cerned, our Chief Minister has launched
several growth-oriented schemes and is
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taking keen interestin setting up industries in
remote areas with the main intention of the
Stateto secure rapid socio-economicoverall
growth and to creat employment opportuni-
ties to the poorer and weaker sections of
society in Tamilnadu. i has always been the
endeavour of the State of Tamilnadu to seek
immediate improvement in Central invest-
ment in the State by extending full coopera-
tion 1o clear all bottlenecks for the speedy
implementation of the project proposals
submitted to the Union for Central assis-
tance. | would like to give some of the impor-
tant projects which are pending clearance.

The proposed Aromatics project pro-
moted by Madras Refineries Limited at Manali
near Madras has been pending clearance
for the last four years inspite of the fact that
all formalities have been completed. Inspite
of our Chief Minister's repeated raquests,
Government has not given clearance so far.
| urge upon the hon. Finance Minisier and
the Minister of Petroleum to give serious
thought to this very important project.

Another important project is Sathu
Samudram project which involves excava-
tion of a canal in the Rameswaram Island
with the view to connect Palk Strait with the
Gulf of Mannartofacilitate passage of whips.
Several committeas appointed by the Union
Government recommended this Project. The
main features of this project are (1) the
distance traversaed between tha Ports of the
West Coast of India and that of the East
Coast would be considerably reduced be-
sides saving time and fuel; (2) to reduce the
cost of generation of electricity; (3) there has
beeanconsiderable industrial developmentin
and around Tuticorin. |, therefore, urge upon
the Government to include this project in the
Plan period for inciusion inthe projects being
identified by the Department of Economic
AHairs for extarnal assistance inthe Central
Sector.

Thirdly, a proposal has been mooted for
the setting up of a frae port in India. An
advisory committee set up by the Unic
Government recommanded it keeping in view
the required facilities available in Kan-
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yakumari or Tuticorin for this purpose. |
would like to request the Government to

expedite this proposed project also.

The Tamil Nadu Government has dis-
continued the cheap liquor scheme with ef-
tect from July, 1991. it involves loss of reve-
nue of about Rs. 400 crores for a full year.
The Chief Minister of Tamil Nadu has written
to the honourable Prime Minister seak?ng
adequate compensation for the loss of reve-
nue. | urge upon the honourable Prime
Minister to expedite this request also.

Finally, | would like to make a mention

about the current water dispute and the

heavy losses suffered by the Tamils in the
wake of violence on the all-party bandh day
in Karnataka to protest against gazetting of
the interim order of the Cauvery Water Dis-
putes Tribunal. In the last Conference of
Chief Ministers of Tamil Nadu and Karna-
taka, convened by the hon. Minister, the hon.
Prime Minister emphasised in his opening
remarks the need for all to recognise water
as a national asset and to look upon issues
connected with water in that perspective. At
the same time, it would be the Centres’
endeavour to see that the working of the
Cauvery Tribunal was facilitated. Honour-
able Prime Minister further observed that it
would be everyone's endeavour to help in
expediting the final order of the tribunal. He
has also asked the States not to allow the
relations to be impaired by the incidents
such asthosethat had taken piace onthe all-
party bandh day and they should view the
whole matter in a dispassionate manner.

Keeping all this, in view our Chiet Minis-
ter had hoped to secure adefinite assurance
that the Karnataka Government would hon-
our and implement the interim award and
that her demand for the appointment of a
Supreme Court Judge to go into the issue of
compaensation to Tamils affected in the Kar-
nataka violence would be accepted. But no
assurance was given on any one of these
issues. The people of Tamil Nadu would now
aexpectthe Centretoissue adirective thatthe
Karnataka Government should honour and
implement the tribunal's interim award.

CHAITRA 3, 1914 (SAKA
for

and S
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Before | conclude my speech, | once
again congratulate our hon. Finance Minis:
ter for boldly pushing through his reforms tc
usher in the nation's Second Industria
Revolution. We shall, therefore, give ou
whole-hearted endorsement for this Budget

[ Transiation]

SHRI HARIN PATHAK (Ahmedabad)
Mr. Deputy Speaker, Sir, thank you. One o
our hon. leaders Shri Atal Bihari Vajpayee
started discussion on the Budgetery propos:
als for 1992-93 today with your kind permis-
sion, | want to present some points on the
Budgetery proposals which my party consid:
ers right. | want to draw the attention of the
Houseto it. |have been sesing the Budgsta
the country for last several years. This entire
Budget is a true copy of foreign and westerr
ideology. The Budgetery proposals are ven
attractive outwardly, but they do not have
any inward quality. Bricks, lime and stonet
can build a bvilding but not a household
Money and gold can build a magniticent cit)
but not an abode of peace. Where isthe sou
ofthis Budget? Your understanding of soul i
itself wrong. You consider money to be the¢
main point of this Budget. The entire worlk
prepares its Budgetary proposals in accor
dance with its own circumstances to the
sake of money. But our country is different
Our ancient traditions value people and no
money as the Central point of our Budget
Our policies are framed for people's sake
and for their prosperity. But | do not find any
of the above requirements fulfilled by these
Budgetary proposals. | find here the N.R.Is
the World Bank, Multinational Companies
and gold bonds. But | do not find the village
farmer in this Budget. | do not find the poo
labourers living in slums. | do not find here
the students, the education.

[English]
Educaticon is the backbone of a nation
[ Translation)

Mr. Deputy Speaker, Sir, a nation can
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not be built by money only. It is built by
eudcation and its people. Youmay go thro ug_h
the entire Budget. There is hardly any provi-
sion in the entire Budget for education. The
Government has just fuffilled its duty by
allocating Rs. 50 or Rs. 100 crore here and

there. if we turnthe pages of world history we .

will find that unless man is made, all the
formulated policies fail. And who will do this
work of construction? This construction work
is not possible by money only, rather it can
be done by building the character of man.

Mr. Deputy Speaker, Sir, therefore, |
have stated that this Budget is attractive
outwardly but it has no inner value. The
economy of this country is dependent on
villages. Village is the centre of our country’s
economy. Butthereis novillage atthe centre
of these Budgetery proposals | went through
the entire Budgetery proposal. | read lengthy
articles it it. | have gone through this Budget.
it contains only industrial development and
nothing more than that. Yes, for Europe, it
holds good because industrialisation started
taking roots in thosa countries right from the
second half of the seventeenth centrury and
village life or an agricultural system were
virtually non-existent in Europe. However, it
is most unfortunate that in a country where
80% of the population lives in rural areas; in
a country which has a rural (agricultural)
oriented economy; where farmers constitute
the lifeline of the country, the farmers have
been dismissed in the country’ Budget with
two or three sentences. Sir, | would like to
draw the attention of the entire House to-
wards this incaiculable damage. The lead-
ers of my party including Shri Chadrajeet
Yadav have correctily drawn the attention of
this agusut House towards the fact that in-
dustrialisation alone won't take this country
forward. If two big companies invest in this
country and add to our Resarve tund, it won't
help the country in any way. Who will invest
in the Reserve Fund and Gold Bond
Schemes? The poor farmers living in the
villages don't have the money to invest inthe
share market. These share markets and
Gold Bond Schemes are meant forthe urban
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rich. More than 35 crore poor people of thsi
country, who depend on agriculture tor their
livelihood and who cannot manage two
square meals a day, just cannot invest in
such schemes. For the past four decades,

more than six crores of our educated as will

as semi-literate young people have been

hoping agaisnt hope to get a job, under the

various schemes and policies of the Govern-

ment, but in vain. Our sattalite 'Aryabhatta’

revolves in the orbit, similarly, our young-

sters too hang around the various eamploy-

ment exchanges spread across the country,

but to no avail. Our youth migrate from

villages to the cities, leaving behidn their

land and property in the fond hope of gstting

a job in the cities, but in the past four dec-

ades, nothing concrete has been done to

alleviate their problems.

Mr. Deputy Speaker, Sir, before coming
to power, the ruling party had promised to
provide employment to one crore pecple,
every year. Where are the jobs and where
are the Employment Guarantee Schemes?
The Government has done away with even
the sources of employment generation.
Similarly, no provision has been made to
rehabilitate the retrenched employees. Atalji
has correctly observed that far from provid-
ing fresh employment, the Government has
not even made any provision whatsoever in
this Budget to provide some succour 1o the
retrenched employees. | am not opposed to
the multinational companies. As Shri Atalji
also pointed out these MNCs are welcome if
they set up industries in this country, gener-
ate employment opportunities and play a
pivotal role in the country’s development, but
the problem is that their entry will sound the
death knell for our small scale industries.
Thakur Saheb, | would like to say that no
thought has been given to the small scale
industries, while preparing the Budget esti-
mates. You have hiked the railway freight
charges by 7%;the prices of cement; and the
price of lron and steel have also been in-
creased. Under the circumstances, how will
{he small-scale industries sruvive; how will
they be able to compete with large-scale
industries; and how will they be able to
generate employment? With regrd to men-
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tion the comparative position of the small
scale and large scale industries.

[English]

The annual production in small scale is
Rs. 1,61,000 crores while in large scale it is
Rs. 1,31,000 crores. Investment in plant and
machinery is Rs. 50,000 crores in SS| and
Rs. 2,50,000 crores in large scale industry.
Employment generation in small scale is
3.80 crores while in large scale industry itis
2.18 crores.

[ Transiation]

Thus, it is these small scale industrial
units, which provide maximum employment
opportunities. The Government has hiked
the prices of Cement and Steel and also
railway freightcharges. Inthe circumstances,
how would they be able to compete with
large-scale industries? To have healthy
competition is a positive thing but some
balance should be maintained. When this
country regained its psychological, economic
and political independence after about seven
to eight centuries of slavery, it did notget the
proper guidance, the right direction. If that
had been the case, our country too could
have competed with the most advanced
nations.

Mr. Deputy Speaker, Sir, today the situ-
ation inthe country has taken areversegear.
People are having heated discussions on it.
Only ten to fifteen per cent of the population
is happy with the Budget that the Govern-
ment has presented. Earlier, people with an
income of over one lakh rupees used to pay
50% of their earnings on income tax, but now
it has been reduced to 40%. Small scale
industries are facing the guillotine today.
The hon. Minister of Finance is presentinthe
House. Coal, power and even bank loans
are not made available to small scale indus-
tries. Workers in these units are losing their
jobs day by day. The Government will have

to pay heed towards their demands. | repre-

sent the city of Ahmedabad, which was once
inown as the ‘Manchester of India’.

[English)
It is a dying city today.
[ Translation]

There are 90 textile mills in the city, of
which 35 are working, 19 have closed down
and the rest are on the verge of imment
closure. During the last ten years, 50,000
people have lost their jobs. No provision has
been made in this Budget for their rehabilita-
tion. The Government is not at all concerned
about the plight of the textile industry. Many
of these units are running in losses and have
become sick units. What scheme has been
formuiated to revitalize them? This Budget
contains no such proposal. Many textiles
units are lying closed not only in Gujarat, but
also in other parts of the country. In 1985, an
assurance was given to this effect that the
workers of the closed units would be pro-
vided compensation under the Textile Work-
ers Rehabilitation Fund, equivalent to 75%
of the salary in the first year, 50% of the
salary in the second year and 25% of the
salary in the third year. Only 14,000 out of
35,000 aftected workers have been pro-
vided with coinpensation. Thefate of the rest
is still hanging. | have been repeatedly rais-
ing this matter in the House. The former
Prime Minister too had given an assurance
that these sick textile units would be revived,
once he is voted to power. However, that
didn't work out. Through you, | would like to

. draw the attenticn at the hon. Minister of

Finance towards the dying textile industry in
Gujarat. The condition of the middie class
and the lover class is much worse. Most of
them are a bit educated and are working. For
their benefit, Government made a pompous
announcement that the income tax limit has
been raised form Rs. 22,000 to 28,000. |
would like to know the benefits that would
accrue from it. What benefit can be derived
from this raise? Keeping in mind the hike in
prices over the past four decades and more
so in the last 8 months, the Government
should not have played such a cruel joke on
the people. Rather, the Government should
raise itto Rs. 48,000. Moreovaer, the Govern-
ment has withdrawn tax relief earlier pro-
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vided under 80 C.C.A., 80 C.C.B. and 80-L.
Many people ask their lawyers to make ad-
justments, even if they have to pay an in-
come tax of 2,000/- and many ask their CAs
to do the necessary adjustment to avoid the
payment of even As. 5,000 as income—tax.
Yesterday, while travelling in the Rajdhani
Express, afellowtravellertold methat peconle
with anincome of Rs. 1,23,000 had topay an
income tax of only Rs. 500/- but now they
would have to pay income tax to the tune of
Rs. 22,000/-. The moneyed people wiil get
tax assessed to suit their inferest and thus
avoid paying incom:e tax. Bui, those who are
in service, whethser they be workers in miils,
schoolteachers, employees ot village banks
orGovernment servants, recaive their salary
through cheques and have no scope to make
adjustments. | repeat that the peopls are
very much agitated and feel that the Govern-
ment has played with their interests, by
raising the tax limitto Rs. 28,000 0nly. There-
fore, | urge the Government to further raise
it to Rs. 48,000. Day before yesterday, | met
Thakur Saheb in the lobby. | told him that
under the present Budget proposals, the
Government would like to bring all small and
medium businessmen with a minimum turn-
over of Rs. 5 lakhs under the purview of
income tax. The Government wants every-
one to pay income-tax. It is true that each
one of us would have to contribute some-
thing towards tke nation. We have to lay the
foundation of a Modern India and make it
happy and prosperous, but how can one
trust the Government? The proposal is to
levy a tax of Rs. 1400/- from those with a
turnover of Rs. 5 lakhs. Wili the business-

man registar their names as income—tax

payees, in the hope that something positive
would be announced in the next budget? |
don’t think it will be so. Just now, | have
noticed this particular clause, because of
which | am certain that this scheme can't be
implemented. Thakur Saheb, if any busi-
nessman or his minor has any depositin any
bank and if he gets an interest of evenone
rupee on it.
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[English]

this scheme will not be applicable to
him.

[Translation]

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): Please tell me about your
suggestion.

SHRIHARIN PATHAK: My submission
is that allthe ramifications of the proposals to
levy Rs. 1400 from an income of Rs. § lakh
per annum may be pondered over and the
tax may be collected from the people who
can pay it. It should not be collected at
random. The Government should sariously
considerthe legal aspects. Thatclause needs
to be withdrawn. The people receiving Rs.
100 as income from some deposit or share
will not come within its ambit. No scheme
should be launched on at random basis.

As | said earlier, the economic condition
of the country has deteriorated to some
extent. Under the ‘Gold Band' scheme the
Government claims that gold will come into
the country and India will become affiuent. |
do not agree that India will become affluent.
Who will bring gold into the country and
how? The hawala maker is very active.
Anybody can getthe dollars deposited in this
name through the hawala trasactions in
Bombay market and also bring gold into the
country. But who will bring it. Does the
Government want to make the country pros-
perous? Have the people got faith in the
‘Geld Bond' scheme? Two years ago the
Government launched the ‘Jeevar. Dhara’
schame.

[English]

It was a long term planning-of the mid-
dleclass man. ot

[ Translation)

People went in for the 'Jeevan Dhara’
Scheme in the hope that whenthey attainthe
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age of 55, Rs. one lakh would accrue to them
every year. However, now the Government
is saying that the scheme has been scrapped
and the policy holders should return the
policies. Then who will repose faith in the
Government. Government’s policies change
in every fortnight. Suspension of Jeevand-
hara scheme by Government has sank the
commonman's boat. lf the saviour tumns the
destroyer., who will come to people’s res-
cue. If a new policy is to be introduced then
launch itfrom next year. | do not understand
how can a scheme be withdrawn with a
retrospective offect. The Government is
withdrawing the Jeevan Dhara Scheme.
However, if the schema is to be withdrawn
piease fix a date for it and make it effective
say from 1.4.92. Because of all this the
people will lose confidence in the Govern-
ment and in its long term planning and sav-
ings. Governments keep on changing. Then
- which section of society will invest money in
such schemss viz ‘Goid Bond' or 'Jeevan
Dhara Scheme'?

Mr. Deputy Speaker, Sir, | knowthatthe
clock is ticking out but there are a number of
things waich my party leaders and colleagues
want to raise in the House. Sir, through you,
I would like to submit that still 3 days are left
for the discussion on Budget to be over. So,
in the meantime the Government should
consider dllthe suggestions that | have made
tor the middle class, for raising of exemption
limit on inccme tax, for small scale indus-
tries, farmers, students and education. What
has been the allocation for the adult educa-
tion in the name of education? What kind of
character building wili take place in the
. country? | have got the figures on education.
Since | was supposed to make my speech
tomorrow, ! did not bring the file on education
today. Still | would like to submit that alloca-
tion for education has been cut by Rs. 52
crores and ailocation for sports has also
been reduced. Our sports persons have no
interest in gold. That's why they never win
nold cups and bring them?

Thakur Sahib, | appreciate one thing in
you that you have been following the Indian
culture in letter and spirit for last one vear.

CHAITRA 3, 1914 (SAKAL{
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Indian Philosophy says that 'Yavat Jeevet
Sukham Jeevet, Rinam Kritva Ghritam Pivet,
Bhasmi Bhutasya Dehasya Punara-gaman
Kutah'.

Live happily as long as you are alive.
Eat ghee even by borrowings. Human body
is perishable and it is not likely to come back
onthis earth again. Take as much asyoucan
trom others. One can get life on this earth
time and again but others wealth does not
come 1o cne’s hands again and again, be it
that of the World Bank or the | M.F. Foreign
money could give momentum to contry's
development, but there cannot be and all
round an fulfledged development.

Mr. Deputy Speaker, Sir, nation cannot
be guided onthe course of development and
propriety by following the policies cf foreign-
ers and educaticn policy of Macaulay. The
people of our country who believe in the
principle of universal brotherhood do not
hesitate to take peopie's life on the question
of allocation of Kaveri water between two
States. 40 peopie have been killed in Punjab
since Janury last. What have we achieved in
40 years of independence? Nothing can be
accomplished by depending on foreign as-
sistance. As leng as India does not beccme
self-reliant, ncthing can be achieved. Prog-
ress car. be ensured through self reliance
and indigenous production only. By depend-
ing on foreign assistance, development and
progress cannot be possible. In the end |
conclude my speech with a coupigt:

“Mitti Jab Tak Apna Hag Ada Nahin
Kare,

Havacn Kee Sifarish Se Kabhi
Gulab Khilta Nahin”

SHIR MANORANJAN BHAKTA (An-
daman & Nocobar Islands): Mr. Deputy
Speaker, Sir, | rise to support the discussion
on the Budgetary proposals.

| intently listened to the speeches of
hon. S/Shir Atal Bihari Vajpayee, Chandra
Jeet Yadav, Amal Dutta and also Harin
Pathak who concluded just now. After lis-
terning to their speeches, | feel that they
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have amply demonstrated their loyalties to
their respective parties by finding out faults
with the Budget proposals quite diligentty.

Mr. Deputy Speaker, Sir, | would like to
submit that the Congress (I) Government
headed by ShriP.V. Narasimha Rao brought
political and economic stability inthe country
within a period of just 7 months after two
years of political and economic instability in
the country. | appreciate the opposition camps
difficulties. The opposition came 1o power
twice, once in 1977 and again in 1989 and
formed coalition Goverments at the Centre.
Buton both the occasions they could not fulfil
the promises made to people of the country
and even their Governments could not last
the full term because of mutually bickerings.
After the exit of opposition Governments on
both occasions, the Congress(l) was voted
to power by the people of India. It is a
testimony to the fact that even if the Con-
gress is condemned and allegations are
levelled against it. it is the only party capable
pt providing political stability in the country.
No other party except the Congress(l) is
capable of providing political and economic
stability in the country. though it is a fact,
. some accept it and others don't. There are
people who are really asleep while there are
others who pretend to be sleeping. A per-
sons who'is really asleep can get up when
you simply call him, but if a person is awake
and is closing his eyesto give an impression
of being asleep, cannot get up because he is
not really asleep, but he is making a false
show of it. There is a class-of people who do
not want to see the country make progress.
What should be done to them? ltis afact that
the present Budget proposal is a bold step
and the hon. Finance Minister has exhibited
a rare courage under the leadership of Shri
Narasimha Rao in presenting this Budget.
The present Government took over at atime
when there was political instability in the
country and took many steps subsequently
which proved to be a little burdensome on
the public. The people of this country expe-
rienced harship but all the same the present
Government has been able to display its

MARCH 23, 1992

and Suppl. Demands 1080
for Grants (Gen.), 1991-92

capability and its results have been pouring
soon. Just now the opposition criticised the
present Government a lot levelling various
charges on its but they did not suggest any
alternative. We have seen the alternative
system also. What was the effect of Das
Capital in European countries and China.
What was the reason that China gave up
Das capital and adopted mixed aeconomy
by amending its constitution? Why there is
privatisation in China. Private companies
are operating there and shops have baen
opened by the roadside. Our leftists parties

. will not make on efforts to read the writings

on the wall and understand it. Then what can
we do. | would, therefore, like to inform you
today that it is for the first time that allega-
tions have been made against the hon. Fi-
nance Minister in this House just 3—4 days
before the Budget was presented. People
alleged that the Budget has been leaked out
and the sove. wignty of the country has been
sold and lindia has lost everything over the
conditionalities laid by I.M.F. and the World
Bank. | am a Member of this House for the
last 15 years, | have never come across so
many allegations being levelled at the time of
Budget presentation. It was observed that
nobody spoke a word after the presentation
of Budget proposals. All the parties and their
leaders kept quiet. They did not have the
courage to speak anything. But why this
change today? All the correspondences
.made by the hon. Finance Minister have
been palaced in the House. The statement
made in the House includes all these things.
fthese peopledonottry to read it, it is not our
fault.

The present Government is trying its
besttolead the country towards developemnt
and progress but our opposition benches
are continuously attacking the Government.
| know that these attackes are political in
nature and these will continue as long as we
are in power and they are in the opposition.
These people will level all kinds of allegation
to capture power. They will take recources to
all false steps in the House...... (Interrup-
tions) ...... we never did so.

SHRIBASU DEB ACHARIA (Bankura):
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Please say something about 100 days as
well.

SHRI MANORANJAN BHAKTA: Yes, |
will come to that also, please don't worry.
Now, | would only like to say that the propos-
als presented here are new proposals. The
policy of the Congress Party is an ideal
policy. It wants to lead the country towards
self-reliance and generate maximum em-
ployment. The Congress party wants to do
developmental work and dsevelop industies
and increase agriculture produces. Itis inter-
ested in progress in all directions and it was
in this spirit that such a Budget was pre-
sented here.

It is also a fact that the present Budget
is of a difterent nature as compared to the
Budgets presented during the past 30-40

years. It is different in the sense that the .

needs of the Prople have been kept in view
and a new method to fulfil the needs has
been adopted. The opposition has always
been complaing that we have upset the
whole system within these two years, but |
wzuld say frankly that if our financial system
has declined we should not blame the oppo-
sition alone. Because we have been in power
all along these 40 years. Certainly, we have
committed some mistakes. Thereis nodoubt
about it. All the same, we shall have to
consider that we had almost nothing, not
even a needle when our country became
independent. We launched the First Five
Year Plan with a meagre sum of Rs. 2400
crore whereas today we have exceeded
even Rs. 2 lakh crore target and a contem-
plating aplan of 4 lakh crore and for more an
amount in the next five year plan. There is a
problem as well. The conditions in the coun-
try have changed a great deal. In the recent
past our population has increased by more
than deuble and we shali have to consider
this point also.

Todayfhe oppositionis so much against
the Congress party and Congress party has
given them the right to do so. Had the con-
gress party wanted the singie party rule in
the country. the other parties would not have
come to being at all Butthe Congress party
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left the power in the hands of people and to
their elected reprasentatives. Other parties
also came to power. So, the Congress party
did not follow the policy of imposing the
single party rule in this country. We adopted
Parliamentary democracy inthe country and

. we have tried to serve the people of this

country in the reai sense of tha term.

| would like to tell you that we want to
reduce the fiscal deficit by these Budget
proposals so that there could be maximum
developemnt in the country. We want to
make good sufferred the loss both in indus-
trial and agriculture fields over the years.
Because of our good performance in our
infrastructure, we are hopefui that all the
measures we are taking will help us to in-
crease production. The whole country will be
benefited by it.

Alongwith this, one point has always
been said here. It is about the conditionali-
ties of I.M.F. and the World Bank. For ex-
ample, lwould like to know as to what are the
conditionalities of the wcrk being under-
taken in West Bengal with the World Bank
assistance.

[English)
Calcutta Urban Development lli:

(a) Reduction of CMC's reliance on
GOWB from 24 per cent

(b) CMC tc increase total - etable value
of preperties by 1986-87 to specified levels

(c) Achieve cash collection at specifiec
levels

(d) Revaluation of Property tax in CMA
municipalities, HMC, CMC, if found inade-
quate in evaluation to be completed bv
December, 1983

(e) Full cost recovery for water supply
by 1987-88 for CMC

{f) CMC to introduce graduated for
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domestic unmetered consumers by Novem-
ber, 1983, satisfactory to IDA

(g) CMWSA to achieve full cost recov-
ery for water supply by 1985-86

(h) overdue bill of CMWSA for bulk
water to be paid

(i) CMDA to transfer completed assets
to operating agencies by 1984

As conditions to negotiations the follow-

ing were agreed to:
(i) Increase in bus and tram fares

(k) Establishment of meter reading, bill-
ing and customer service department”.

[ Translation]

t was a long list. The State Government
accepted all those conditionalities and im-
plemented them. | would ek 1o cie yet
anotherexample. Tnere s a proposal totake
up a project in Sonpur Bazari. The World
Bank is relucatant to advance loan for it.
However, the State Governmen* has written
to the Central Governmentthat it 1s prepared
to accept and fulfil allthe conditionalities put
by the World Bank. Tehrefore, evary effortis
being made through 1= good offices of the
Central Governmen. .2 see taht state prc -
ects are funded by the Worla Bank It it is for
the deveiopemnt or economic developemnt
of a State, people con: .deritright that World
Bank assistance could be taken in their
casa. if thr Central Government takes loans
fro» the \vvorid Bank to revamp country's
eccnomy, pople condemn it, ltwon't do. On
the one h=: 1 _:ople accept these condition-
alties an. . _Ulementthe same intheir States
and or ihe .ther they criticiise the Central
Governm.nt if :ne latter takes loan from the
World Bank. Why do people adoptthis double
standard? -

States do not impose any new tax and
present azerotax Budget. When the Central
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Government levies taxes, they demand a
lion's sharefromit. People also condemn the
Central Government i it levies new taxes.
These people castigate the Cnetral Budget
tfo be anit people and anit-poor . In this
august Hosue quite a few hon. Members
from this side have been elected from among
the poor. While here, they speak agsing
privatisation, but in their own States, they
tavour privatisation,

Mr. Deputy Speaker, Sir, there can be
no two opinons and | also agree that the role
of public sector undertakings, in whicheveer
field they are, has been very exemplary.
Poeple in general aceept it. It is also my
belief. Therefore, it is not prospertoclose the
Public Sector Undertakings and retrench
their employees. Wherever any shortcom-
ing is found in the functioning of Pubnlic
Sector Undertakings it could be set right.
Appropriate remedial measures should be
taken.

| favour initiating discussions with the
workers and the BIFR will have tobe strength-
ened. Butitis not proper to oppose lock stock
and barrel privatisation. From all this, it seems
as if we are not making any speech on the
Budget in the Parliament but canvassing in
an election. Allthis is being done with an eye
on the elections. | would like to cite a similar
instance in respect of the Government of
Orissa, even though my hon. friend Shri
Jena is not present in the House. What have
they done there?

[English]
| quote:

“The Government has signed a memo-
randum fo understanding with the At-
lanta (US) — based Southern Electric
International on setting up a 1,500 mw
power plant. The tag: Rs. 5,000 crore .
And North East Energy Cc. also US-
based, has signed up to construct a Rs.
1,500 crare power plant neat Cuttack.

Tata lron and Steel Co. has signed a
dealtotakeovarthe State-owned Orissa
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Mining Corporation’s charge chrome
plant. The plant was losing about Rs.
1.5. crore a month”

“ITC, the Pune- based Kalyani groLp,
and Synthetics & Chemicals have been

sounding the State on farmbased ven- '

tures. The M.P. Government also re-
cently offered a State farmon a 30 Year
lease to Indo-American Hybrid Seeds.
The Bangalore based seeds and agricu-
lutural produce company will experi-
ment ontissue culture and hybrid seeds
on the farm.

Tata Exports is negotiating with the MP
Government to take over a State-owned
sericufture demonstration farm. The
State Government hopes this will even-
tually lead to the Tatas setting up a silk
spinning and weaving plant.

The Tatas are also talking to the M.P.
Government about setting up an aquac-
ulture project on a State/- owned pond
or tank. If this proves successful, it may
well encourage others to follow suit.”

Indian Paper and Pulp, National Iron &
Steel Co (Nisco),Lily Biscuits, India
Belting and Krishna Glass & Silicates is
upforsale. A State Government spokes-
man says: “Talks are already on with
many private sector units.”

[ Translation)

Ido not think itis anyway wrong to allow
private entrepreneurs to make investment
and run the industries. But the manner in
which it is being projected that the Central
Government has switched over to privatisa-
tion everyhere and it is not talking in coun-
try’s interest, is not good. It seems as if the
State Government's are not committing any
mistake and everything is running smooth in
them. There should no such double stan-
dard. Talks should be made in the right
perspectite.

Internal and external borrowings of the
country are on the rise. There should be a
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check on it. It should be debated upon in the
Parliament. After discussion, a level should
be fixed above which there should be no
further borrowing. The interest liability has
increased out of proportions. One will be
scared to see these staggering figures.

The Central Govenment and the State
Governemnts should hold consultations with
one another for fiscal corrections because
the objectives could not be achiveved by the
Central Budget alone. Situation cannot be
redeemed until the centre and the States do
not formulate and implement a fiscal policy
keeping in mind all the aspects of the ocun-
try. | hope the hon. Minister of Financne will
definitely look into it.

Judiciary if the weakest organ of our
democratic system because all the authority
is vested in the legislature and executive
especially infinancial matters. This is the
reason why lakhs of cases are pendinginthe
Courtandthe High Courts. Sixteen beneches
of Central Administrative Tribunal have been
set up all over the country to dispose off
cases of Government employees. What is
their position now? Everywhere posts are
lying vacant for lack of staff, lack of budger-
aty support and lack of sitting space. It is not
good for the riemocracy if the entire judiciary
suffers like this. It is a warning to the Govern-
ment that the democacy can function suc-
essfully in the country only when the judici-
ary disposes of its responsibilities independ-
ently, speedily and effectively. It is neces-
sary thatthe hon. Minister of Finance should
look into these things. Problems confronting
judiciary will have to be tackled.

Though the Budgetary proposals of the
hon. Minister of Finance are good but noth-
ing is mentioned about the Unior. Territories.
No provision has been made for the farflung
areas, the Lakshdweep and Andaman and
Nicobar Islands.

19.00 hrs.
These areas are small in number. Any

eventuality occuring even in a small part has
a bearing on the whole country . That's why
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| would like to submit to you to pay a bit more
attention towards the remote areas by way of
budgetary support. Alithese States and Union
Territories come to special category. So, no
injustice should be donetothem. ltis not nice
for us to persistently keep demanding from
the centre for them year after year. It needs
to be looked into as to how the resources of
these areas could be augmented and new
avenues of revenue could be opened so that
these areas also could make their contribu-
tion to the country’s exchequer. It will be
better to convert Andaman and Nicobarasa
free port. Declaration of free port will bring
foreignb exchange worth, atleast, Rs. 5,000
crore annually to the country. Itis very impor-
tant. For years is lingering on and on. Many
reports were submitted and debated, but to
no avail. The hon. Minister of Finance exam-
mnes every issue on merit and | hope he will
definitely consider this case this time. The
proposal needs to be fully supportad from
the toruism point of view so that maxium
resources could be mobilised for the benefit
of the country.

The Government shouid extend all help
and incentives to the Public Sector where
ever it is capable. It has come inthe newspa-
per that a foreign firm, ABP company has
been granted 190 million railways doliar
contract. If the BHE capable of executing the
job it should be awarded the contract even
it is to be paid 10-12 par cent more. Then
only we can do something for the country.

Reduction of customs duty is welcome
but increase in excise duty is harmful. Be-
cause it will resutlt in lowering the prince of
imported goods and increasing the prices of
Indian products. It will also affect the small
scale industries. Theretfore, all this needs to
be pondered over.

The provisions of sections 80 CCA and

80 CCB and 80 L ofthel.T. Act neads to -

be restored. The Government exhorts people
to save more and more through the adver-
tisements in newspapers and on Radio and
T.V. Butwiththe stroke of a pen, the Govern-
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ment with drew all incentives. Reliefs on
savings availed by poor and middle classes
have been withdrawn. You must look into all
this,

A big flaw has been left in the proposal
for smalltradrs by you. This provision will nto
be applicable to a small trader who receives
Rs. 5 asinterest through some other source.
So this flaw has to be removed and it would
help you earn huge recenues. Besides, it will
help you win the elections comfortably and
others will lose. The provisions made in the
capital gain tax will cause greater benefits to
the persons drawing higher income. K a
person or awidow sells his/her goods doorto
door they will suffer losses.

At present the Gevernment has with-
drawn the clause of profits on those articles
on which the people were getting gains
previously. think, in view of the conditions of
the poor peopls, the Government will haveto
pay its attention towards this problem and it
should contineu the present system for the
purpose of capital gain on those articles
which have their sale value at least upto Rs.
one lakh.

Similarly the saiaried class penple have
more difficulties becuase when the prices of
the goods increase, their earning remaids
the same. To provide them relief. You have
raised the examption limit upto Rs. 28,000
but'this amount is nothing in comparison to
the rapidly increasing prices of the essential
commodtias, Theretore, this amount should
be increased upto Rs. 35000/- as Shri Chan-
draJeet Yadav has already mentioned about
it.

As regards the partnership companies,
you have given relief 1o those companiecs
which are having their income Rs. 10lakhor
more there will be no profit for those partner-
ship companies which have the profit of Rs.
2 lakh. They cannot give more than Rs. 1
lakh and 50thousand as salaries and wages.

SHRI RAMESH THAKUR: The small
firms will have greater banefit from it. if you
look into it minutely, you will find that the
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bigger firms will have comparatively less
benefit due to this clause.

SHRI MANORANJAN BHAKTA: Your
assertion may be true, they may have more
benefit, but | have told only this much that if
they have the income of Rs. two lakh, they
cannot give Rs. 1 lakh and Rs. 50 thousand
as salary. So it would be better if the ex-
empteion is raised upto 90 per cent of the
income.

Under the wealth tax clause the Gov-
ernment has not levied adequate wealth tax
above Rs. 15 lakhs rather it is less. | think it
proper if the wealth tax should be raised
slightly on possessing the wealth above Rs,
15 lakhs.

| would like to point out one thing about
the nationalised banks. The performance of
the nationalised banks is not satisfactory. Its
previous record speaks of it. | do not think
necessary to meniton it in detiails. You also
know about their functioning. | think, it is
necessary to set it right. Secondly, the Par-
liament should have an effective control over
the nationalsied banks. Today, except for-
mulating small policies about the Banks, the
Parliament has no control over the national-
ised banks. The Parliament has no right
even to examine the doubtful bebts as well
as profit and loss of the banks. I think, unless
there is accountability on public money, it will
go on increasing the problem.

| want to request the Governemnt one
thing more. If the Government wants to

implement allits innovative ideas properly, it

should creates two more departments in the
Finnace Ministry. The C.B.D.T. Department
to deal with direct taxes should be a separate
Department headed by a Secretary or a
Chairman. Similary, the Exicse and Cus-
toms too should be separate department. In
stead of present three department i.e. Ex-
penditre, economic affairs and revenue
department thre should be four departments
namely departments of Economic Affairs,
Reveneu, Customs and Excise and Direct
Taxes.

CHAITRA 3, 1914 {SAKA)O
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[English]

Finance Secretary can have over-all
coordination with the Departments.

[ Translation)
That will help the Government.

Lastly, | would like to raise one more
issue. There has been a lot of talks about the
exit policy. In this connection, | want to point
out that just before my departure for Delk} |
went through a news in a Calcuita Newspa-
per that the West Bzngal State Electricity
Board has started implementing the exit
policy. To what extent this is true, | do not
know. | pointed out s iesus bocause the
hon. Members of the Opposition Party,
expecially the leftists have stated that the
step taken by the Government about the exit
policy is not correct. Thus they have op-
posed the exit policy. | do not know the
authenticity of the report of the paper, when
the hon. Members from the leftists wing

. would come to speak, they may tell the truth

in this regard.

Above all, in the present circumstances
the current Budget presented before the
House in the interest of the country is a bold
step for stengthening the economic set-up of
the country. All the political parties in the
House should support this step so that the
economic condition of the country can be
improved within next two or three years with
a strong determintion and dedication. As
Shri Vajpayee has hardly spoken something
againt this budget and in the end he has
stated that we have enough strength to
improve the economic structure of this coun-
try. With this strength we can do a lot. He has
stated the righting. | do not know whether he
has stated right or wrong, but he has uttered
the reality. There is strengh in the economic
structure of this country. The members of the
House should decide that they have to
strengthen the economic structure of the
nation by giving their coopertaion to the
Government. Only then itis possible to secure
a bright future for 80 crore poor people of this
country who live in the villages.
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Mr. Deputy Speaker, Sir, with these
words and supporting the Budget, | thank
you very much for allowing me to seak more
than the time allocated o me.

[English]

MR. DEPUTY SFPEAKR: I nowcall upon
Shri R.G. Williams to speak.

SHRIBASU DEB ACHARIA (Bankura):
This is his maiden speech.

MR.DEPUTY-SPEAKER: Yes, we shaii
hear him.

SHRI 5.G. WILLIAMS (Nominated
Angio—Indian): Mr. Deputy-Speaker, Sir, |
rise to support the Budget presented by the
hon. Finance Minister ShriManmohan Singh
and wish to congratulate him on his credit-
able perfformance over the past eight months
in rescuing and resuscitating the country's
economy from the brink of chaos and degra-
dation which has been brought about largely
by the non-innovative and inorganic per-
formance of earlier abortive—Governments.

Sir, it is a matter of pride that India’s
credibility, both domestically and inthe eyes

of the World, has once more been restored .

and that in these few months the economy
has been put back on the path of high and
sustainable growth. The medium-term pro-
gramme of structural reforms which include
new initiative in Trade Policy and Industrial
Policy aimed at improving the efficiency,
productivity and international competitive-
ness of Indian industry are most laubale and
welcome after the stagnation and inertia ct
our industry over the past few years. The
longer-term objective to evolve a pattern of
production which is labour-intrusive, which
generates larger employment opportunities
fulfils one of the most pressing needs at the
moment. However, this should not be at the
cost of modern production techniques and
quality of products.

Sir, the message to my mind is very

MARCH 23, 1992

¢
and Suppl. Demands 1092
for Grants (Gen.), 1991-92

clear. We must utilise to the full all available
productive capacity inthe county by resusci-
tating sick units with the assistance of for-
eign investment, if necessary, and also
competa in the global economy by ensuring
high quality products. In brief, ‘produce or
perish’ should be our slogan over the next
few years.

| do not wish to take up too much time of
this august Houss and so | shall confine my
observations and humble suggestions to
that portion of the hon. Finance Minister's
Budget speech which is applicable to the
middle income group and senior citizens.
For this hard-pressed group, the Budget is
an illusion and imposes a heaviertax burden
then previously. The proposal to enhance
the tax exemption limit froin Rs. 2200010 Rs.
28000 is most welcome and, if | may say so,
was long overdue. Similarly, the simplified
1ax slabs of 20 per cent, 30 per cent and 40
per cent are most rational. However, the
forty per cent slab should have been intro-
duced in respect of incomes exceeding Rs.
2 lakhs as recommended by the Tax Re-
forms Committee. The reported compulsion
to retain the surcharge of 12 per cent is, to
my mind, nebulous and, if inescapable,
should be imposed on incomes exceeding
Rs. 2 lakhs.

As regards standard deductions under
Section16(1) which is incidental to employ-
ment of individuals, here again, the maxi-
mum deduction of Rs. 12000 has been in
existence for some years. And with all-round
increase in salaries and incidental expenses,
an upward revision to Rs. 15000 is long
overdue and should be applicable to all and
not be restricted only to women who take up
employment. | fully support, however, the
chivalrous sentiments expressed by the hon.
Finance Minister regarding his avowed
commitment to the cause of social and eco-
nomic uplift of Indian women and heartily
endorse any additional financial incentives
given specially to them.

| must protest at the sudden and radical
change in emphasis in our Direct Taxation
Policy. Hitherto, the middle income groups
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were encouraged by a numbey of incentive
schemes to invest their haid earned and
meagre savings in shares, deposits in bank-
ing and financial institutions such as the
United Trust of India, Industrial Develop-
ment Bank etc., and in bonds in the public
sector undertakings. As a further incentive,
the exemption of upto Rs. 13,000 is admis-
sible under Secticn 80L, on dividends and
interests accruing on these investments.
Sectiori 80L has been in existence for very
many years and the sudden withdrawl of this
concession completely nullifies the effects of
the enhanced exemption limit for Income-
Tax levy from Rs. 22,000 1o Rs. 28,000
monition earlier. The hon. Finance Minister
hasbeen pleaseto sanciton atax relief of Rs.
6,000 with one hand and with the other, he
has withdrawn existing tax concessions
amount to Rs. 13,000. | humbly submit that
this sleight-of-hand has left the middle In-
come-tax payers much worse off than in
previous vears, by Rs. 7,000 to be exact. |
strongly recommend that in order to com-
pensate for this apparent inadvertent loss, it

seems only fair that Section 80L together -

with its sicter Sections 80 CCA and 80CCB
shouid be fully restorad or altarnatively the
minimum t2x exemption limit should be fur-
ther enhanced by an amount equal to Rs.
13,0C0 that js from Rs. 28,000 as at present
conceded to Rs. 41,000 plus.

The neon. finance Minister has oeen
mosi kind in taking note of the financial
difticultias encountered by persons in old
age and as a faken of his regard for senior
citizers, proposals to give a tax rebate of ten
per cent on the ret tax payable by persons
who have completed 65 years of age and

~whosegrosstotalincome is belowRs. 50,000,

On analysis, this seeming generous gesture
would result in a meagre tax rebate of Rs.
300-400 only in optimum cases, apart from
making a invidious distinction between old
age pensioner. | would humbly suggest that
this ten per cent fax rebate should be made
applicable tc all senior citizens or alterna-
tively the mininfum taxable limitinthe case of
this class of citizens should be raised to Rs.
50,000.

CHAITRA 3, 1914 (SAKA
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| have one more point to raise before |
conclude and that is regarding the summary
withdrawal of Saction 54E. Under this Sec-
tion, long term capital gains are exempt from
tax if the entire amount that is the principal
amount plus the capital gains are deposited
within six months in the Industrial Develop-
ment Bank Bonds for a period of three years
at a nominal interest rate of nine per cent.

This ill conceived proposal to withdraw

- this section will, to my mind, deprive the

middle income tax-payer of safe haven for
his life savings, especially at the fag end of
his sarvice. | would, therefor, humbly re-
quest that the withdrawal of this important
and beneficial section to be rescinded.

A final word about the proposed tax
exemptions in respect of wealth tax. The
raising of the minimum taxable limit from Rs.
5 lakhs to Rs. 15 lakhs is laudable and very
rationale. The euphoria of unlimited tax
exemption in respect of those fortunate
ones who have large holdings inshares,lam
sure, is beyond their wildestdreams and the
cause of despair to our Indian stock ex-
changes.

| would earnestly request the' hon. Fi-
riance Minister to give serious thought to the
few observations and suggestions | have
submitied . If | may quote a popular saying:

“The rich get richer and no one can do
anything about it. The poor have the
sympathies of eveeryone. But the un-
fortunate middle income group cannot
become richer, nor have they anyone's
sympathy. But they get more and more
compressed under unbearable tax
burdens.”

lonce again reiterate my whole hearted
support to the Budget for 1992-93 =5 pre-
sented by the hon. Finance Minister on 29 th
February 1992,

Thank you.

SHRI RUPCHAND PAL (Hooghly): Mr.
Deputy Speaker Sir, there is a competition
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between the BJP and the Congress—| now-
a-days about the new economic policy, the
new industrial policy, as also the new budget
proposals. The BJP claims that the Con-
gress- | is implementing their manifesto and
the Congress—| is saying that it is their own
manifesto; only the BJP is approving and
supporting it. Otherwise how can we explain
that immediately after the budget proposals
were announced, the Finance Minister was
embarrassed by an eminent leader of BJP?

But both the parties are speaking in two
voices. On the one hand some of the BJP
people are advocating Swadeshi. They have
prepared a list of items —the tooth paste, the

soap and otheritems which aretobe used by °

the people; and not the multi-national prod-
ucts. Then againthere are other leaders who
are full of priase, congratulating the Finance
Minister for the Budgset he has presented.
The Members of the Congress—i also are
speaking in two voices as they have been
doing since independence.

| am giving you two-three examples
Other speakers will speak about them on
behalf of our party. Shri Arjun Singh was the
leader of this House till the other day. He has
been saying just about a week back that by
the turn of the century, there will be no
illiteracy in a country like India and that there
will be hundred per cent literates; and Shri
Manmohan Singh has said that if we have to
make any cut at all, his first casualty would
be elementary education. Mr. Fotedar, the
health Minister was making a speech the
other day saying that by the turn of the
century, 2000 A.D., there will be a provision
four heatth for all; and ShriManmohan Singh
proposes that if there will be any cut, it willbe,
in realterms, on health andthatthese are the
sectors which will have to pay the cost of
adjustment— adjustmentwith humanpeace.
The poor people will have to bear the bur-
den. We are not against reforms. But, re-
forms for whom? To what end? For what

purpose?

Sir, the irony of the situation is that the
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same people who have been advocating the
Congress (1) brand of socialism - the present
Deputy Chairman in his book, “Beyond Sur-

_ vival", has been describing it as a “Third

World Socialisms” almost the same groups
of bureaucrats, the same Shri Manmohan
Singh, the same Narasimhan, either as
Reserve Bank Governor or as Finance
Securer or as the Deputy Chairman, speak-
ing just the opposite things.

Sir, late lamented Rajive Gandhi in his
youthful exuberance, enthusiasm to ‘fly” the
country - this poor country - to the 21st
century as early as possibie, has been reck-
lessly borrowing. The intention of the Gov-
ernment has been drawn to this limit. If you
go on borrowing in such a manner, the
country is bound to go bankrupt. The BJP
crisis is not anything new. It was there.
(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! RAMESH-
WAR THAKURY): The hon. Member is saying
that he was recklessly borrowing. !thasbeen
done in accordance with the needs of the
hour and you know that the Seventh Plan
growth rate was the highest, 5.6 per cent.
Therefore, for a daveloping economy, bor-
rowing and equalising it for the development
is not a crime. There were instances. We
understand the difficulties; but saying this
way is not befitting.{!plermpnbns)

SHRI RUPCHAND PAL: Thank you,
Sir. | hope by analysing the berrowing in the
first Five Year Plan and the BJP crisis at
different periods — trom the 1950s 1o the

*middle 1960s. frem the middle 1960s to the

late 1970s, from the 1870s later on - you will
find that it was during the days of Mrs. Inclira
Gandhiand lateron primarily dur:ngthe days
of Rajiv Gandhi that the country ahs been
thrown into this sort of a situation.

Sir, the other day thaie was a figure
given by the same Minister who has cbjected
to what | havs said just now. in Rajya Savha
on 17th March. They are sgzaking in two
voices. Mr. Manmohan Singh, the Finance
Minister was saying the same day that there
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was nothing wrong in the ggonomy; we got
into the difficulty because of the develop-
ments in the 1990 onwards. then again, on
the same day, another Finance Minister of
State for Finance, had been saying at the
end of 1981, our external indebtedness was
Rs. 18, 380 crores. We calculated this after
the devaluation; and at the end of 1991, it
was Rs. 1,42,000 crores and something.
That means it is about seven t eight times
more.

SHRI MANORANJAN BHAKTA.: It was
both internal and externai.

SHRIRUPCHAND PAL: No. t was only
external. If you analyse, year by year, how
the money was borrowed and squandered
lixe anything in his zeal to take the country tc
the 21st century, you will find this.

Sir, they are speaking about IMF and
World Bank loan. Now, what is the difficulty
or what is wrong? Thirty two countries have
taken loans from the IMF and the World
Bank and only after 1981 came the structural
adjustment provision and others. The World
Bank laid the foundation for different provi-
sions for various loans. There are project
wise loans which are available to West Bengal
tor certain projects. Then there are World
Bank loan taken by the Government of india
and 65 per cent of it is baeing kept for busi-
ness purpose to be paid with higher interest
and making business and 35 per cent is
given to the States and others. We are not
against taking loan or our own money. But
we are against the conditionalities. This
feature has come from 1981 onwards. This
was not so earlier. Sir, Members were speak-
ing about Mexico, Peru and Brazil and most
of the other countries. | would like to read a
portion of what Dr. Manmnhan Singh, the
present Finance Minister has said in the
south-South Gommission when he was the
Secretary- General. This was not may say
butwhat he and said in 1989 Annua! Confer-
ence on Development Economics, a gala
organised by the World Bank .

-

“The developing world is now being

called upon to accept deveiopment and

and Suppl. Demands 1098
Grants (Gen.), 1991-92

structural adjustment model in which
the States role is drastically
reduced... This view isclearly one sided.
It also overlooks the highly intervention-
ist role of the State in the highly inter-
ventionist role of the State in the most
successful economies of East Asia.”

This was not my view. In 1989-90, at so
many places, so many leaders were speak-
ing somethings and now, suddenly, in 1992,
they are speaking in a different voice.

Sir, coming to the Budget directly, it is
an anti-poor and pro-rich Budget. The poor
will have to bear the burden. The whole cost
of adjustment will have to be borne by the
poorer sections of the people, the people,
the agricultural workers. For example, in
rural development, the money which was
provided in 1991-92 Budget has been dras-
tically out down by Rs. 500 crores in the
revised estimate and they say that India lives
in the Villages...(Interruptions)... No it is
hypocrisy saying that the national Renewal
fund will provide that amount. Sir, they have
been claiming thatthe National ranewal Fund
will be providing that Rs. 500 Crores for
Jawahar Rozgar Yojana. Will a man losing
his job in a public sector underrating who is
a skilled labourer or an engineer to the rural
areas for the Jawahar Rozgar Yojana?

SHRIRAMEHWAR THAKUR: Who has
lost his job?

SHRI RUPCHAND PAL: The Minister
can give an assurance that no one will lose
his job. Sir, they are speaking with two voices.
At one point of time, they were saying so
mething and at a different point of time, they
are speaking fotally different. Sir, so many
case studies have come from the Laiin
American model regarding IMF and other
ioans. Only other day the Finance Minister
was replying to Atai Bihari Vajpayeeji when
Atal ji said that the IMF people have taken
over our finance Ministry and that they ara
doing great harm to our countrv. Then the
Finance Minister said that they are also
partiots. Sir. | have got a copy of resigna-
tions !etter of a very eminent economist who



1099 Gen. Budget, 1992-93-
Gen. Discussion; Demands for
Grants on Account (Gen.), 1992-93;

[Sh. Rupchand Pal]

had been werking in the IMF for 12 long .

yeas. His name is Davison L. Budhoo. He
had written to the Managing Director of the
IMF in which he had said that IMF was a
honsy pot. And how much the IMF staff are
getling as salary Sir?

He himself was saying that he was paid
salary of §1, 43, 000. And this is only salary
minus perks. | also want to know how much
salary is paid to the Head of the State of a
third worid country. Most of these psople
who joinad the Ministry have got one of thaeir
teet here and the other in the IMF and the
world Bank. They do not care for what is
going 1o happen to their country. This is the
resignation letter of an economist who pro-
tested against the IMF policies. IMF people
have manipulated the statistics of the third
werld countries like Trinidad and Tobago.
They have misguided the countries and put
themindisaster. About adeveloping country
like ours, it is sai¢ that we de not have any
develcpment thzory. | may justread oneline
trom the letter of resignation:

“The theme of the Fund turning post
war deveiopment economics on its
neadistackled in amore comprenen-
sive ana systematic way. The issue
ninges around the Fund's attempt to
replace all devalopment theory from
Arthur Lewis lo A Sen with 'Reagon-
omics' anc Chicago School ‘moni-
torism’. all current development ihe-
ory recocgnises that provision for and
administration of people's economic’
entitlements’ is an important purpose
of economic management, even in
the pooresicountries of the southard
the uilimate rationaleof Government.”

But what do you find? In the name of
‘structural adjustments’, all development
theoriesrelevantfor such counties are thrown
to the wind deliberately and blatantly. | am
not saying this. One of the greatest econo-
mists, a student of the Lendon School of

Economics, a person held in high esteem
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throughout many countries the third world,
has said these words and this is his resigna-
tion letter. And every word of this great
economist about the experience of the third
world countries has come true. Countries
whcih were exporting food earleir, have now
become dependent on other counties fer
food. Ths is the way we are going.

Now i come to devaluation. Has devalu-
ation helped us in our exports? What is our
country’s experience in the last few montsh?
In April 1991 just two months before we have
gone in for devaluation, it was Rs. 149 crore.
In May, Rs. 129 core and in June 122 crores.
Sop, thefigure is coming down. Except againt
dollars. Our currency vis-a-vis Japaneses
yen, Geraman deutschmark and all others
currencies is steadily declining except for a
few days with regard to two lo three curren-
cies.

SHR! RAMESHWAR THAKUR; But it
has gone up ir the overall.

SHRIRUPCHAND PAL: The other day,
your adviser, the Chairman of the Economic

. Coucil, shri Bimal Jalan was saying that ali

these borrowings without a better export
performance will lead us nowhere. What is
going to be our export periormanc? What do
the exporters say after the partial convertiil-
ity? Some letters recewed by the Finance
ministry have come out. What do they say?
The othar day, the hon. Finance Minister
was saying that the States are going o be
benefited and the special increase in excise
is not going to cause price rise. is that 507
This Budgat nas nst deall with either the
immediate problam lika iecassion/inflation
orthe basic probiems of price rise and unem-
ploymant.

SHRI RANGARAJAN KUMARAMAN-
GALAM: Budget deficit haz no conndeicon
with inflation.

SHRI'  RUPCHAND PAL: It is simoly
window dressing and paper adjustment, We
find thal inJanuary you havetakensome s,
14,000 crores from RBI and after one manth
Rs. 5000 have been dwindlad away.
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Small savings funds have been priva-
tised and people are pushed towards the
quity culture; they are being asked to go to
wie share market. But what is happening in
share market? An expert can says that there
is recession but at the same time the price
rising. Is this artificial rise in price is going to
be apermanent feature? indaysto comethe
speculators will determine the price, deter-
mine the fate of the country.

After this import liberalisation, and after
this cut in import duty the industry is going to
suffer in a big way. What has happened to

exico: what has happened to Peru? There
're economists who are studying the impact
of IMF and World Bank on the third world
countries. Can you cite any one country
which has contracted ioan from IMF or World
Bank and has benefited? Not a single coun-
try has benefit.

The other day hon Minister was saying
that foreign bank are very efficient. For your
kind information, | may tell you that the
nationalised banks started with Rs 5000
*rores of money and now it has Rs. 2,20,000
cr iresof money. ltstarted with 4000 branches
ana now there are 60,000 branches. It plays
a very important role in serving the priority
sector. Can you assure on the fioor of the
House that when these foreign banks wiil
come to operate in a big way will they abide
by certain directives regarding priority obli-
gation? | do not think so. OQur national banks
have been fuifilling the social obligation and
now when there is so much of their growth.
vou talk about efficiency. What is the report
<1 Reserve bank? There was utteriy mis-
management. For twenty years in most of
the public sector undertakings not a single
meeting of the board was heid. You were
sending your own most inefficient man to
represent in these Boards. In spite of know-
ing that he is corrupt and enfficient for politi-
cal consideratipn you were sending him.
You were running ioan melas. .

SHRI MANORANJAN BHAKTA: Loan
mela is for the poor pecple .

SHRIRUPCHAND PAL: Youmay say it
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right now as to what were you doing o make
it efficient. .

Sir, | would like to ask on simple ques-
tion. They are speaking about liberalisation
and about democracy. Can they assure on
the floor of the house thatthe secrecy clause
of the Indian banking industry will go from
tomorrow? | can cite examples. In one single
year Tatas and Birlas had taken a loan of Rs.

100 crores and it was written off. May | know,
why? is it because they became poor?

Now, how many people are paying the
income tax? lthink about 7 million people are
paying the income tax and by one stroke of
pen you have exempted about 8 lakhs of
people from income tax in a country of more
than 85 crors of public, About 75 per cent of
the popuiation of our country lives in rural
areas. In the rural areas there are people
with the agricultural income, there 15 mer-
cantile capital Have they got the guts 1o
touch this agricultural income? Do you think-
that there will tax complain? Yesterday, it
was said only Rs. 160 crores were due from
Tatas? And out of that, Rs. 125 cores were
trom Income Tax only. Have Tatas become
very poor? Have they gone beiow the pov-
erty line?

Shri Manmohan Singh had made a
speach, | think betore the Economic jour-
nals. Had said that" "We have started a
second freedom struggle.” What was the
outcome of the second freedom struggle?
Al the asses of Tatas and Birlaskept in
shares are exempt from all soris of Wealth
Tax. It had been drastically bought down
whey, that in tom 2 percent to 1 percant.

When. our President was the Finance
Minister, he introduced a system call the
Bearer Bonds. Now, this is forthe fourth time
that you are saying Disclose your unac-
counted money this is your iastchance which
you will get.” Have you taken any measures
regarding their? Are you going to take any
measures against the people who Have not
responded to the last call? Can you tough
them? The alternative which the Leftists anD
the Communist Parties have been suggest-
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ing since the Second five Year Plan and now
also is this. Have you got the guts to touch
blackmoney? A parallel economy is running.
Again and againyou are saying that. “Please
deposit something in the National Housing
bank “ Again and again you are saying, with
folded hands, “Please deposit something.”
You cannot touch the balckmonaey., without
touching the blackmoney, you will be inviting
the multi nationals to loot our country, And,
now you are saying that you are starting a
second freedom struggle. Can you imagine
thier? What audacity the Finance Minister
has, to say this?

Sir, we are speaking about terrorists.
We are also speaking that our unity and
integrity are at stake.

Today , inthe morning we were discuss-
ing about the can given by the BJP. They
have given call for Nehruvian model of
secularism. Today, our nations unity and
integrity are in great danger. We are facing
another danger a silent coup has already
taken place. The agents of IMF and the
World Bank have taken overthe vital sectors
of our economy. They do not want us to
prosper. They do not want us to be self
reliant. You read the stories of IMF and the
World Bank and also about the loans that

they have given to the Third world countries

As, the Secretary General of South - South
Commission, ourgreat Mr. Manmohan Singh
was speaking about the alternatives. There
are alternatives.

What has been done in the name of
bringing down the fiscal deficits is nothing
but some book adjustment? For some short-
term benefit they have put our economic
grow into jeopardy. Cuts have been made in
advertisements in capital expenditre. It is
anti-growth. By the cuts in investment, by the
cuts in central plan expenditure. You are
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taking measures which will seriously affect
our economy. This Budget is pro-rich and
anti-poor; and the country's economic sov-
ereignty has been compromised by your
new policis and measures.

Agents with no love for this country are
taking step which will gausegeat harm not
only to our economic sovireignty but endan-
ger our political sovireignty also. The joint
military excercises, the joint naval exercises
with us are someof the manifestation of the
dangei anead.

They are speaking about South Korean
model. The South Korean model and
dmocracy cannot go together. so, with eco-
nomic programmaes;, they are thinking terms
of re-reintroducing ESMA. Our political rights
and democracy will b also in danger.

With these words, | oppose this Budget
lock, stock and barrel.

SHRI A CHARLES (Trivandrum): | rise ¢
to support the Budget for 1992-93 presented
in this august House on the 29th February,
1992, by the hon. Finance Minister, Manmo-
han Singh.

The day afterthe Budget was presented,
there was a cartoon in one of the leading
dailies. Abig boss inthe morning aftertaking
tea was looking through a magnifying glass
at a document. His wife came and asked
him, "What are you looking at ? Are yous
trying to find out some loopholes in the
income tax rules?” He said, “ | am trying to
find out some loopholes to oppose the
Budget.” All the exercise which the hon.
Memnbers on the other side have been
trying to do is exactly the same thing.

Various shades of opinions were ex-
pressed through the media. (1) it is nota
Budgt for the greedy paid for by the needy.
Another observation is that confidence of the
foreign invastors has increased. Liberalisa-
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tion was essential for economic growth,
especially when the world is becoming one
global economy.

MR. DEPUTY - SPEAKER: You stop
here. You can continuetomorrow. The House
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stands adjourned to meet tomorrow, 24th
March, 1992, at 11 A.M.

20.00 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, March 24, 1992/
Chaitra 4, 1914 (Saka)
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